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BeroRE THEH AV ALfNATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEWDELHI

OA No.172 of 2021

IN THE MATTER OF;

Foonam Yadav

Applicant

Versus

M/s Ecogreen Energy Pvt. Ltd. & Ors ' Respondent(s)

with

OA No0.109/2022

\'ivek Kamboj & Anr Applicant
Versus

UInion of India & Ors Respondent(s)

ACTION TAKEN REPORT BY SH NARHARI SINGH BANGER, IAS,
COMMISSIONER, MUNICIPAL CORPORATION OF GURUGRAM ON
BEHALF OF JOINT COMMITTEE CONSTITUTED AS PER ORDER DATED

30TH JANUARY 2023.

Most Respectfully Showeth:-

1 That Hon’ble NGT was pleased to pass the order in O.A. N0.172 of 20210n 07

November 2023 & the operative part of the order is as under: -

“7. A perusal of the report dated 17.04.2023 reveals that in
respect of fresh waste generation at Gurugram and Faridabad, the
quantity is found to be about 1200 TPD and 1000 TPD respectively and

that segregation level has been achieved only upto 40% by Municipal

.
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Corporation Gurugram (MCG) and upto 21% by Municipal Corporation
Faridabad (MCF). It is disclosed that the MCG has started
decentralization waste processing at five locations i.e. Beribagh,
Badshahpur, Sector 44, Carterpuri and Darbaripur, The report reveals
that the development work at Kherki Majra for processing of 500 TPD
and the work of waste processing at 28 acres land at Village Sotai have
not been started and the plea of public protest has been taken as an
excuse. The tender to develop site for fresh waste processing in 52 acres
land at Village Pali was not finalized till filing of the report and the work
was not allotted. Same was the position in respect of three more sites
i.e. Riwajpur, Mujheri and Partapgarh which were identified to process
approximately 250 TPD fresh waste at each location. It has been
admitted in the report that in respect of waste processing at alternate
site, only limited success has been achieved and so far only 340 TPD
waste is being processed in decentralized manner by MICG and 90 TPD

by MCF.

9. In respect of legacy waste, the report discloses that as on
14.04.2023, 28 lac MT balance waste was to be processed and till that
time only 14.58% waste was processed and about 85.42% waste was to
be processed during next seven and half months. For processing
additional 15 lac MT waste, the tenders were floated but were not
finalized till the filing of the report.

10. In respect of leachate management, it is disclosed that
approximately 400 KLD leachate is being generated at dump site which

increases during the rainy season and presently fresh leachate is being

treated @ 480 KLD with the help of 02 DTROs.
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11. In respect of Waste to Energy Plant, no timeline for setting

up of the same has been disclosed.

12 Subsequently, another report by the Committee constituted
as per order of the Tribunal dated 30.01.2023 has been filed on

06.11.2023 in respect of latest status of progress at Bandhwari site and

disposal of waste.

13. As per this report, the fresh waste generation at Gurugram
and Faridabad is about 1200 TPD and 1000 TPD respectively. The report
reveals that the development work at Ri wajpuri site to process the fresh

waste is held up and the plea of public protest has been taken.

14. In respect of legacy waste, it is disclosed that as on
31.10.2023, 20.96 Lac MT of balance waste was available for processing
and that there is a delay in installing the trommels. Report further reveals
that the tender for processing additional 15I lacs MT legacy waste at

Bandhwari site has not been finalized till now.

15. It has been stated by the Counsel that in the fresh tender
three agencies have been found to be eligible and the tender will be
finalized by 30.11.2023.

16. In respect of leachate management, it is disclosed that the
MCG is transporting the leachate through tankers for treatment at STP
and there is no discharge of leachate on surrounding land. This aspect
has been disputed by Counsel for the applicant by producing some
photographs and video clippings contradicting it.

17. In respect of Waste to Energy Plant, it is admitted that the

permanent solution for waste processing is the erection of Waste to

Energy Plant and for that purpose till now, only the levelling/dressing
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work has been initiated by concessionaire and in the financial closure
document of the concessionaire, numerous deficiencies/flaws were

observed. No timeline for setting up the plant has been disclosed.

18. In view of the above, we direct the joint Committee to submit
fresh action taken report keeping in view the observations made above
before the next date of hearing by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Support PDF and not in the
form of Image PDF”

That earlier a status report was filed by the Commissioner, Municipal
Corporation of Gurugram on 18" December 2023 and after considering the said
status report, this Hon’ble Tribunal passed the order dated 19" December
2023 & 20" December 2023, The present report is being submitted to place on
record the latest status of progress at Bandhwari site and disposal of waste in
compliance of the aforesaid order.
That 30 review meetings of the committee members have been held
periodically under Chairmanship of the Chief Secretary or the Commissioner,
Municipal Corporation of Gurugram. Recently, a meeting was held on 02"
January 2024 under the Chairmanship of the Chief Secretary. In these meetings,
all the issues as directed by this Hon'ble Tribunal were deliberated. Minutes of
Meetings and progress of the work done has also been uploaded on the
website of the Urban Local Bodies, Haryana, MCG & MCF. Action taken upon
on the issues highlighted in the orders of this Hon’ble Tribunal are summarized

in the succeeding paragraphs.

That Fresh Waste Generation, at Gurugram and Faridabad is about 1200TPD
and 1000 TPD, respectively. MCG and MCF are conducting regular awareness

program regarding segregation of waste at source and daily monitoring of the

1
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same is being done. Segregation level has been achieved up to 47 % by MCG
and upto 44 % by MCF and efforts are being made to increase the level of
Segregation at source. The segregated waste is processed at decentralized

locations as explained in succeeding paragraphs, where biodegradable waste is

tonverted into compost which reduces the quantity of waste to be dumped at

Bandhwari.

That the Municipal Corporation, Gurugram has started de-centralized fresh

waste processing at 5 locations, i.e., Beri bagh, Badshahpur, Sector-44,

Carterpuri and Darbaripur and additionally 3 other transfer stations namelyBeri
Bagh, near Paras Hospital and near Atul kataria Chowk are in operation for
processing of fresh waste on daily basis. Besides, 390 identified Bulk Waste
'Generators (BWGs) are also processing their waste within their own premises.
About 396 TPD of fresh waste is being processed at aforesaid locations, while
Municipal Corporation, Faridabad is processing 140 TPD fresh waste at de-
centralized locations. 150, cut of 441, Bulk Waste Generators (BWGs) are also
processing their waste within their own premises in the Faridabad. The
Commissioner, Municipal Corporation, Gurugram constituted teams for
implementation of BWG's norms as per the SWM Rules, 2016. For non-
compliance of the norms, MCG has penalized 182 BWGs with a penalty of Rs.
12.56 lacs and MCF has penalized 117 BWGs being imposing a penalty of Rs.
29.25 lacs. In addition, the Municipal Corporation, Gurugram explored other
sites for processing of fresh waste at Basai, Begampur Khatola, Daultabad,
Kherki Majra and Balola. The development works at Kherki Majra for processing
of 500 TPD was also initiated. However, work at these sites could not proceed
further due to public protest. It is submitted that, while handing over the site

to Concessionaire, i.e., M/s Ecogreen Pvt. Ltd., it was observed that the

oo
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dev :
eloped area of site was 27.5 acre instead of 30 acre. After examination of

the ini
revenue record and obtaining report from the Patwari, MCG, it was

observed that 2.5 acre land is still unused and the same has been developed

for processing of fresh waste by the Municipal Corporation, .Gurugram.

That the Municipal Corporation, Faridabad has also identified land at village
Pali and t_ender to develop this site was also floated but MCF could not execute
the development work as there was large public protest. With respect to land
at Pali Village, judgment reserved by the Hon’ble High Court of Punjab &
Haryana in CWP No. 13647 of 1992 (O&M) and CWP No. 13944 of 2004 (O&M)
was delivered on 06 February 2023. Both the writ petitions seeking various
reliefs including direction to restrain the respondents from interfering in the
possession of the petitioners were dismissed. Thereafter, MCF allotted

following works for development of MSW Processing facility at Pali site: -

° Construction of Prefab Boundary wall (6ft high)

] Leveling works

. Construction of Laying of granular sub-base and HDPE Liner

. Construction of RCC Floor for Bio-mining & DTRO machine

e Construction of Drains & leachate tank

. The remaining works to be allotted includes:

. Construction of compost pits

. Transportation of RDF, compost, inert for its utilization/disposal
. Hiring/purchase of trommels.

However, Special Leave Petitions (Civil) have been filed in the Apex
Court against the Judgment of the Hon’ble Punjab & Haryana High Court and
the Apex Court vide order dated 18t May 2023 directed the parties to maintain
status quo in respect of the nature and possession over the property in dispute
as it exists today by both the parties. Therefore, work allotted are on hold due

to the status quo granted by Hon’ble Supreme Court. MCF is defending the
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cases in the Apex Court and a counter affidavit has already been filed by MCF

requesting dismissal of Special Leave Petition (Civil) No. 009953-/2023

registered on Qgth May 2023. Thereafter, MCF has identified three alternate

sites, i.e., Riwajpur, Mujheri and Partapgarh to process the approx. 700 TPD
fresh waste in decentralized manner. The development of work of Riwajpur site

has also been held up due to large public protest. MCF has discussed the issue

with local representative multiple times to resolve the issue but still the

residents objected for development work at Riwajpur site, Development work
of Mujheri site has been completed and the process of setting up finstallation

of trommels is in progress. The garbage processing at Mujeri is expected to

start from the last week of January 2024. Approx. 80% of the development

works at Partapgarh had been completed. However, the development work at

Pratapgarh has been halted due to public protest and resistance from the

residents.

That with regard to Legacy Waste processed till 31th December 2023 and to be

processed thereafter, it is submitted that: -

(D Total legacy waste assessed in Japua ry 2023 = 30.43 Lac MT,

(1) Fresh waste dumped from January 2023 to Dec 2023 = 6.06 Lac MT
() Waste Processed from January 2023 to Dec 2023 = 16.50 Lac MT
(1V)

Balance waste to be processed = 19.99 Lac MT

In compliance of the directions of Hon’ble NGT, MCG proactively floated
tenders for processing of legacy waste work and work was allotted to multiple

agencies, i.e.,, 05 agencies namely M/s Bhoomi Green, M/s Green Concrete

Company, M/s Daya Charan & Company, M/s Aadarsh Bharat Enviro Pvt, Ltd. &

M/s Zigma Global Environ Solution Pvt. Ltd. so that legacy waste can be treated

&
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effecti i
vely. Total waste Processing capacity is 13,000 TPD (avg.). However, due

to non-availabilj i
availability of space to install trommels, Processing of solid waste got

delayed as there was no other option but to instal| the machinery on dump site
itself which is a challenging task and took considerable time. The above details
show that during the last One Year (till Dec 2023) approx. 16.50 lacs MT (approx.
45.21 % of the total waste as on date) work has been processed after sincere

efforts despite space constraint, monsoon, large public protest etc. Out of the

work of processing of 13.00 Lacs MT legacy waste, approx. 92% work has been

completed.

Further, MCG is also striving for better transparency in the work of
processing of legacy waste being executed at Bandhwari site and in view of the
same, a checklist has been prepared which would ensure compliance of all the
obligations at the end of the agency (Copy of Checklist annexed at Annexure-
R/1). All measures as mentioned in the checklist are being ensured during the
execution of works and processing tHe payment. As also suggested by this
Hon’ble Tribunal, IIT, Guwahati has also been engaged as a third party for
monitoring & assessment of works being executed by aforesaid 5 agencies at

SLF. The final report by IIT Guwahati will be submitted by the end of January,

2024.

That, to further augment the treatment capacity, MCG intends to enhance the
work allotted to existing agencies engaged for treatment of legacy wasle as well
as tenders have also been floated for processing additional 15 Lacs MT (three
tenders for 5 MT each) for treatment of legacy waste at Bandhwari site on 16
March 2023 but no agency qualified in that tender due to which the above said
tenders were re-called 4th time for which bids have been received & tenders

have been opened. After evaluation of bids, case for allotment of work has been
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recommended by the Commissioner MCG before the High Powered Works
Committee (HPWC). Further, HPWC during its meeting on dated 27" December
2023 has approved all 3 works of processing of total 13 lacs MT. In the
meantime, it was proposed that work allotted to aforesaid 04 agencies be
enhanced by 50,000 MT each so that the agencies who have completed their
assigned work can continue processing of legacy waste till the work of 15 Lacs
MT (three tenders for 5 MT each) for treatment of legacy waste at Bandhwari
site is allotted. The case of enhancement for work to 4 agencies have been
approved by HPWC during the meeting held on 06" December 2023.
Accordingly, action plan to treat balance legacy waste has been prepared to
achieve the target by June 2024, which is attached as Annexure-R/2). In addition
to the above, an agency has been engaged to verify the guantum of the

processing of legacy waste on monthly basis via drone mapping.

That the fraction to be disposed off is an obligation at the end of agencies as
per terms & conditions of contract and as per CPCB guidelines and payment to
agencies is subject to successful disposal of the fraction. Fraction such as RDF,
Compost, Inert are being transported by agencies engaged, through GPS fitted
vehicles and connected with Integrated Control & Command Centre of GMDA.
The movement of the vehicles is monitored from Control Room. The fractions
are weighed at Bandhwari site and a challan is issued for each vehicle. Agency
ok is also maintained. After disposal of RDF in Cement Industries,

wise logbo

i.e., J K Cement at Mangarol (Rajasthan); Ultratech at Chittorgarh; Shri Cement

at Beawar Rajasthan and in Waste to Energy plant at Murthal, Sonipat, East

Delhi Waste to Energy Plant, Gazipur & Waste to Energy Plant, Okhla, receipt

of each vehicle is obtained from the Cement kiln/Waste to Energy plant. To
further cross check the proper disposal of RDF, confirmation on official email is

also being taken from Cement Industries and Waste to Energy Plants (copy of

-~
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the log book
s ;
» challans, receipts of the Cement Industries, WTE Plants & print

out of offjc; :
ial emails are attached as Annexure-R/3). Hence, the requisite

measures h
ave been taken by MCG to validate the disposal of fractions as per

guidelines of CPCB.

That wi
t with regard to Leachate Management, it is submitted that the legacy

leachate stored at Bang hwari SLF site has been disposed off. Two empty ponds

have been filled with earth. Itis further submitted that approximately 400 KLD

leachate is being generated at dump site which increases during rainy season

depending upon the quantum of rainfall, moisture content and meteorological

conditions. Although, treatment of fresh leachate @ of 480 KLD in 02 DTROs

(capacity of 200 KLD each) and 150 KLD leachate treatment plant at the end of

M/s Ecogreen Energy is a challenge at present, however, shifting of the

leachate through tankers is being ensured by the Municipal Corporation,

Gurugram for treatment at STPs of GMDA. There is no discharge of leachate on

the surrounding land. The samples have been got tested by HSPCB at inlet and

outlet of STP and reports are found satisfactory which is validated by the results

of treated effluents available online on HSPCB website. The copy of the recent

test reports is annexed as Annexure-R/4. It is further submitted that about 400
KLD leachate is being disposed of in 120 MLD STP at Behrampur. This quantity
of the leachate is 0.003% of total capacity of the STP which is very less and
practically there is no effect on the treatment process. Further, as pointed out
by Hon’ble NGT, mechanism of disposal has been strengthened as GMDA
verifies the disposal at STP before release of any payment to the agency
operating the tankers (Copy of log book countersigned by GMDA officials is
annexed as Annexure-R/5).

That the target for all the sub-activities has been fixed and is beingmonitored

on weekly basis. The following officials have been made accountable for

e~

1o



achieyi
INg the target, in additional to the 3

Sr,

o |

_—_"_—-_-T-_-_'_‘_‘—‘—-—ﬁ
Activitieg

of fresh waste
processing
sites at

Faridabad

—

responsible

Energy  put.

Ltd

‘ Target base
‘ legacy waste

! processing

M/s Ecogreen

Energy  Pvt
Ltd.
' 5 nos.
Agencies

S S T

Agency |

__-_‘_-_-_‘_-—-—_
M/s Ecogreen

187

Concerned
Municipal Official
responsible for
supervision

—

Secretary, o
Chief Engineer,
Joint Commissioner,
Executive Engineer-

SWM Assistant

Engineer-SWM and
Junior Engineer-
SWM Municipal

Corporation,

Faridabad.

" Additional

Commissioner
Superintending
Joint

Engineer,

Commissioner-SBM,

I
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Target Achieved)
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Hon’bleSupreme Courtin |

SLP No. 9953 of 2023
w.r.t. land at village Pali.

|
|
2 other sites also could

not be developed due to |

large public protest. |

Only Mujhedi site has
been developed all '|
are |

|
being taken by MCF for

necessary  steps

processing of fresh waste |

at Mujhedi site. |

Municipal Corporation

Faridabad will start the ‘l
processing of fresh waste |
by 15/01/2024 |
716.50 lacs MT of waste
processed
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since 01.01.23 so the
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| engaged 1]

4E;j;§t§é Engincer, |

Leachate

Management

| date  Towl panay
the Risk and Assistant Engineer & amounting to INR 8.93
cost of M/s| Junior Engineer of | cCrore. has been imposed
Ecogreen SBM of Municipal | on al agencies who are
a)M/s Bhumi | Corporation at default and INR 34.45
Green Energy, Gurugram., Crore have been
b)M/s Zigma withheld and final notice
Global Enviro. has been issued to M/s

Pvt. Ltd., Zigma Global

c)M/s Environ Solution Pvt. Ltd.

Aadarsh to terminate the contract

Bharat Enviro due to abnormal delay in i
Pvt. Ltd., processing of allotted

d)M/s Daya quantity of legacy waste. |
Charan &

Company

e)M/s Green |
Concrete |
Construction \
are bound as

per the ‘
provision  of

agreement.

M/s Ecogreen | Additional | Total  capacity for

Energy  Pvt.| Commissioner treatment of Leachate is

Ltd Superintending 550 KL. Although,
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Joint.

treatment  of -
Commissioner-SBM, leachate at
| Executive Engineer, M/s

Assistant Engineer &

Junior  Engineer of

SBM  of Municipal

| Corporation is
|

| Gurugram.

of __fresl:n

the end of

is a challenge at present

I3

Ecogreen Energy |

however, shifting of the |

leachate through tankers |

being ensured by |

Municipal Corporation, |
|

| Gurugram for treatment |

at STPs of GMDA.

That, for setting up of Waste to Energy (WTE) Plant at Bandhwari landfill site,
leveling/dressing work had been initiated by the Concessionaire, however,
Financial Closure documents were submitted by the concessionaire on 04th

August 2023 and the same were examined by MCG. Numerous

deficiencies/flaws were observed in the documents and were conveyed to

Concessionaire on 15 September 2023. The mobilization plan timelines

submitted by M/s Ecogreen along with financial closure documents have not
been adhered to. A recovery notice amounting to Rs. 129.20 ¢r. has been issued
to M/s Ecogreen Energy pvt. Ltd for recovery of dues against expenditure done
by MCG at its Risk and Cost. Further, the Municipal Corporation Gurugram has
issued Preliminary notice for termination to Concessionaire vide letter No.
MCG/JC-SBM/2023/1404 dated 04" December 23 on account of failure to
complete the work as per provisions of the agreement and further action is
being taken (Annexure-R/6). Moreover, a sum of INR. 6.50 cr. has been
recovered from the Concessionaire from his monthly running bills and a sum of

INR 11.60 Cr. has been withheld on account of non-performance & works at

X~



guarantee of Rs. 33 cr. in the bank account of MCG on 03¢ January 2024 as

recovery against the works executed at the risk & cost of M/s Ecogreen Energy

It is therefore, submitted that sincere efforts are being made for
treatment of legacy waste, fresh waste, leachate and for erection of the Waste
to Energy plant as per directions of the Hon’ble Tribunal. Further directions that

may be passed by this Hon’ble Tribunal will also be complied with, in letter &

spirit.

Place: Gurugram mh ‘
Date: 08.9) . ul«’? Municipal Corporation,
Gurugram

Iy
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Checklist for clearing bills of processing agencies for the work of processing/bio-mining of
municipal solid waste at Bandhwari SLF, MC Gurugram: -

i

10.

2l

12,

13.

14.

15.

Details of work order with name of work, name of agency, work order number, date of start
of work, date of completion of work, date of record entry, date of preparation of abstract
ofcost required to be mentioned.

Ensure the work considered in the bill is for the period with in the time period of completion
Penalty/ LD to be imposed due to non-extension of time period.

Logbook for various fractions weighed for disposal to be checked, logbook for bio
remediation and bio mining to be checked whether maintained properly or not.

Lab testing & inspection record/ IAA reports for various requirements/compliances to be

checked.

Challan and weight slips for various fractions to be checked, weigh bridge calibration,
supervisory staff remarks/counter signed be checked

GPS details of vehicles for Bio-soil, C&D, inert and RC of vehicles to be got attached and Bross
weight to be tallied with weighslips .

GPS report of Vehicles (in KML format or any other format as prescribed by MCG for
example screenshot of monitoring software showing the location of vehicle with time
stamp ) to be verified/checked through MCG, GIS Lab/GMDAICC (analysis report of GPS be
taken from GIS) for all fractions, E-way bills/ tollslips may alse be considered in casc of any

ambiguity in GPS
Contour Survey record and volume summary to be checked.
Affidavits of land owners for inert and compost disposal to be attached .

Physical verification of RDF, inert and compost be done by the committee/concerned
officer from time to time . Actual processing of Waste is to be linked with RDF disposal.

Disposal Certificate/confirmation mail of RDF received from authorized & functional cement
plants/WtE plants, where conventional fuel can be replaced with RDF.

Satisfactory report from JE & AE after Weighment, bio mining/bio remediation, CCTV
monitoring, leachate management, fire protection measures, ground water test report,
community participation, PERT analysis, HSPCB/NGT/HHRC/MSW rule 2016 directions

compliances thereof.

Whether deductions made for withholding payment on account of, non-verification of ROF &
other fractions, IAA observations& other non-performance of W.0/ agreement conditions.

AE to certify the actual land reclaimed. The payment of the waste processed should be
released in proportionate to the actual land reclaimed.

ANNEXURE - R/1

|58



16.

Lize

18.

19.

20.

21.

27
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AE to ensure that there should be no violation of any order of any court & Hon’ble NGT and
all the legacy waste should be processed & disposed off as per SWM Rules-2016 and asper
the guidelines issued by CPCB&HSPCB.

IE shall ensure that fraction arising out of the processed waste such as RDF, compost/soil
enriches, C&D waste and inert are being disposed off scientifically as per the norms of CPCB.
Due sampling of the soil enriches/compost etc. is being done by the concessionaire as per
CPCB norms.

JE & AE to ensure that payment of the work shall be made as per actual quantity of the
waste processed by the agency

JE & AE shall ensure that the RDF is being utilized in the Industries/Plants where the
conventional fuel can be replaced with RDF as prescribed by CPCB/SPCB. He/She shall obtain
a declaration from the Officer-in-Charge concerned that the fraction arising out of the
processed waste is not being dumped in open areas unscientifically by the contractor within
or outside the MC limit.

JE & AE shall ensure the standards such as moisture contents, ash content, size, soil
contentsetc. of the final product/fractions arising after the Processing/Bio-Remediation of
the legacywaste should not exceed the guidelines of CPHEEO/CPCB/HSPCB etc.

JE shall ensure that screened RDF should not contain ash/soil content more than 10% as
provided in the RDF guidelines for Grade-1 RDF. The final RDF should be shredded to
maximum size of 15-20 mm as per the RDF guidelines and the same should be properly
balled and transported to the RDF users in covered vehicles in a compacted manner
immediately after the processing. NO RDF, bio-earth, C&D waste, inert etc. should be
accumulated at the site.

A checkhist of all the above compliances duly signed by JE & AE be attached and
Consultant/PMU shall venfy the checklist. EE/IC/ADCMC shall ensure the checklist is attached
while recommending the bills

16
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Road ngal 93 ; Annexure-R/2

e Details of waste at Bandhwari site from January 2023 to June 2024

a) Total legacy waste assessed in January 2023 = 30.43 Lac MT

b) Fresh waste dumped from January to Dec 2023 = 6.06 Lac MT

¢) Waste expected to be dumped Dec 2023 to June 2024 = 2.7 Lac MT

d) Waste Processed from January to Dec 2023= 16.50 Lac MT

e) Balance waste to be processed on 30" June 2024 (a+b+c-d)= 22.69 Lac MT

e Action Plan to Process Balance 22.69 Lac MT
i. Balance Target of existing agencies = 2.11 Lac MT
ii. Enhancement approved by HPWC = 2 Lac MT
iii. 3 New tenders of (5+5+3 ) 13 Lac MT approved by HPWC =13 Lac MT
iv.  Balance 2 Lac MT against aforesaid 5 lac MT work expected to be approved by HPWC = 2 Lac MT
v. Fresh tender or enhancement will be done of the newly engaged agencies who satisfactorily complete the work
within time to process balance waste (22.69-2.11-2-13-2) i.e. 3.58 Lac MT = 3.58 Lac MT
vi. Total Processing of legacy waste from Jan to Jun 2024 (i+ii+iii+iv+v) = 22.69 Lac MT

| : | | ' | Cumulative !
] | Enhancem = Work ' | Achievement
,] ent & | expected ! : (%) (Against |
, 1\l Balance | tobe | Total - Target |total wastei.e ! '
i asly ! Target for || allotted | target achieved | (30.43+6.06+2. i
. i . | Remarks |
{Month | Five | tonew | (In lortobe | 7)=39.19
& /lagencies in'| agencies’ MT) | achieved ' Lac MT to be |
: ! operation || inlJan. (In MT) | processed (As

. || since 2024 16.50 lac MT

' March | mT) | out of 39.19 !
[ i 2023 (In | has already !
l 1* MT) 1 processed
e L L T L e e R )
: Ja_n-24i 100000 160000 260000 260000 48.74% Enhancement by 2.00 lacs MT overall has been

|

'[ approved during the meeting of High powered
| works Committee on 06.12.23 and works of

I allotment of 13 Lacs MT to 03 agencies has also
:' been approved by High Powered Works

|

Committee (HPWC) during meeting dt 27.12.2023,
however, proceedings are awaited.

58.94%  Work against enhancement will be carried out by
100000 200000 300000 400000 the respective agencies as well as 3 agencies
engaged for processing 13 lac MT legacy waste also
remaining target 2.11 lac MT of existing agencies
will be executing the processing work.

Work against enhancement will be carried out by

100000 200000 370000 470000 70.94%  the respective agencies as well as 3 agencies
engaged for processing 13 lacs MT legacy waste
also remaining target 2.11 lac MT of existing
agencies will be executing and work for balance
target i.e. 3.58 lac MT (22.69-19.11) will be
executed through fresh tender or by enhancing of
the newly engaged agencies who satisfactorily
‘complete the work within time limit.

111000 370000 431000 451000 Agepcies engaged for processing 3.58 lacs MT as
83.21% well as 3 agencies engaged for processing 13 lacs
MT will be executing the processing work. Agency
will be engaged for balance 2 Lac MT against 5 lac MT
work through fresh tender or by enhancing the
existing work of engaged agencies, g
92.34% 3 agencies engaged for processing 13 lacs MT as
358000 358000 358000 well as Work against 3.58 Lac MT as well as work of

balance 2 Lac MT will be executing the processing
work.

P : 3 agencies engaged for processing 13 lacs MIT ac
300000 300000 300000 100%  well as Work against 3.58 Lac MT as wel :

| 8 well as work of
balance 2 Lac MT will be executing the processin 'S
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BHUMI GREEN ENERGY

BANDHWARI DUMP SITE MCG & MCF
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AADARSH%HARAT ENVIRO PVT. L6V,

BANDHWARI DUMP SITE MCG & MCF I‘ BIO-MINING '[
I
|

OUTPUT SCREENING MATERIAL WEIGHT Month of MAY 2023,..,
- Date Vehcle No ‘ir"'l'nls: Toea W] Net Wi | /Date Of RdnAlng R.D.F | Com 1 5 I %
No iy In(KG) | In(KG) | Feeding i D, post [ Inert &D |Sign MCG | Aadarsh | Remarks
{Kg) Enviro
1[31.05.2023 HR 847945 | 30480 | 11400 | 19080 (= | [ & 2 i [coriposT
2{31.05.2023 | HR46F4103 | 31040 | 10500 | 20540 e | J £ 4 |composT
3{31.05.2023 | HR38 AE 9346 | 32600 | 11600 | 21000 il =) "R (o |INERT
4]31.05.2023 | HRA6F2077 | 31640 | 10600 | 21040 il — | H FA._  |coMPOST
5/31.05.2023 | HR38U 1296 | 32640 | 11500 | 20740 — 7l Z_ |inERT
6]31.05.2023 | HR3875117 | 32570 | 12300 | 20270 _ oz H Ci__ |iNerT
7131052023 | HR38T7717 | 32610 | 12300 | 20310 | —— £ L. |INgRT
8/31.05 2023 HR 63 D 0463 30890 | 10400 20450 | = £ F— |cOMPOST
9]31.05.2023 HR 847945 | 31580 | 11400 | 20180 == A1 Z— |COMPOST
10/31.05.2023 | HR46F4103 | 29340 | 10500 | 12840 = IH 21 |compost
11/31.05.2023 | HR38U 7117 | 32500 | 12100 | 20400 | | === A1 Ei [INERT
12|31.05.2023 HR 46 F 2077 | 31960 | 10600 | 21360 | — A Z# . |composT
13/31.05.2023 | HRS55MN 3683 | 32560 | 12600 | 19960 | = 5 [Ar— |INERT
14|3105.2023 | HR3BAE9346 | 32550 | 11600 | 20950 | T £ ft—  |INERT
15/31.05 2023 HR 632 D 0463 | 30450 | 10400 | 20050 | — Jad] LY~ [compost
16/31.05 2023 HR B4 7945 30540 | 11400 | 19140 ] = ikl I, Dl Jcompost
17]31.05.2023 | HR46F4103 | 30640 | 10500 | 20140 e Ji%]] A" ¥ JcomposT
18|31.05.2023 HR 46 F 2077 | 30560 | 10600 | 19960 = A €y~ [cOMPOST |
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20{31.05.2023 | HR38 AE 3255 | 32470 | 11600 | 20870 — 21 Q'yu~ [INERT
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22031.05.2023 | HR63D 0463 | 31640 | 10400 | 21240 | — 1 C1ran |COMPOST |
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24]31.05.2023 | HR46F4103 | 30410 | 10500 | 19910 == 7 | COMPOST |
25(31.05.2023 | HRAGF2077 | 31960 | 10600 | 21360 — iz S |COMPOST |
26[31.05.2023 | HR38T5117 | 32800 | 12300 | 20500 — | Nal #7 Q% ey |INERT
27/31.05.2023 | HR38T 7717 | 31860 | 12300 | 19560 Yl T2 <1y.. |INERT
28[31.052023 | HR38U7117 | 31640 | 12100 | 19540 e A s, Cing.~ |INERT
29131.05.2023 | HRSSN3683 | 32850 | 12600 | 20250 e | S (/R [INERT
30[31.05.2023 | HR63D0463 | 31620 | 10400 | 21220 — '-{'j-"“a {7 | 547 [comeost
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AADARSH'SHARAT ENVIRO PVT. L0,
BANDHWARI DUMP SITE MCG & MCF BIO-MINING |
OUTPUT SCREENING MATERIAL WEIGHT Month of MAY 2023...,
Gross : Sign
:; Date VehcdleNo, | wTin Tr:f:ng]T T:::g E:::"?[: R”:r"s‘_"c RD.F | Compost | Inert | c&o |signMcG #adarsh | Remarks
(Kg) Enyiro
31[31.05.2023 HR 84 7945 30410 | 11400 | 1%010 " | 48] (% 4 lcomposT
32|31.05 2023 HR 46 F 4103 32740 | 10500 | 22240 — | £ A7 {27 lcoiPosT
3331052023 | HR46F 2077 | 31250 | 10600 | 20650 = | &1 Er— |compPosT
34/31.05.2023 | HR3BAE3255 | 32640 | 11600 | 21040 = Al DO |irierT
3531.05.2023 | HR38AEG976 | 32870 | 11600 | 21270 = I . |INERT
36/31.05.2023 | HR38AE 1117 | 32740 | 11500 | 21240 — 44 A |INERT
37(31.052023 | HR 38 AE9346 | 30470 | 11600 | 18870 (X A1 o lINeRT
38/31.052023 | HR63DO0463 | 30520 | 10400 | 20120 = £H 24— _|composT
39131.05.2023 HR 84 7945 31400 | 11400 | 20000 == AH 4, |COMPOST
40[31.052023 | HR46F4103 | 31960 | 10500 | 21460 e A1 £s__ |cormeost
41|31.05.2023 HR 46 F 2077 32560 | 10600 | 21960 — At _Er_. |composT
42(31.05.2023 HR 38 AE 5346 31840 11600 20240 Lo /—H = |INERT
43131.05.2023 | HR38AE 1117 | 31570 | 11500 | 20070 == Pl £ |INgRT
44131,05.2023 | HR 38 AE3255 | 31980 | 11600 | 20380 = Pad) Lt [INERT
45|31.05.2023 | HR 38 AE6976 | 31680 | 11600 | 20080 = 7 | A [iNERT
46|31.05.2023 | HR38U 7117 | 32570 | 12100 | 20470 = A1 1.5 [INERT
47|31.05.2023 | HR3BU 1296 | 31640 | 11900 | 19740 == J7] 4% A2 |INERT
48[31.05.2023 | HR38X0096 | 33340 | 13600 | 19740 — A1 &ion— |INERT
49|31.05.2023 | HR38 AE9346 | 31520 | 11600 | 19920 — A Q \n o |INERT
50/31.05.2023 | HR 33 AE 3255 | 30680 | 11600 | 19080 — 7 Q.. |INERT
51/31.05.2023 | HR3BAE1117 | 31090 | 11500 | 19590 — A @i, |INERT
52|31.05.2023 | HR38 AEG976 | 30610 | 11600 | 19010 = i <f~— |INERT
53/31.05.2023 | HR38U7117 | 26180 | 12100 | 14080 = h inA  |INERT
54/31.052023 | HR38U1296 | 28450 | 11900 | 16550 — Y/ 7 {m~ |COMPOST
55/31.05.2023 | HR38AE9346 | 30510 | 11600 | 18910 — ari &, nrr |INERT
56/31.05.2023 | HR38X0096 | 31620 | 13600 | 18020 = il S s |[INERT
57|31.05.2023 | HR 38 AE 3255 | 30920 | 11600 | 19320 = D Qg |INERT
58|31.05.2023 | HR3BAE1117 | 30580 | 11500 | 19080 —7/ £h i— [INERT
59/31.05.2023 | HR38AE 6976 | 30900 | 11600 | 19300 i #p,‘u, ol 7 f]_|INERT
60/31.05.2023 | HR38U 7117 | 29890 | 12100 | 17790 == SEEEE T B A [compost |
T
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| BIO-MAIING
|Month of MAY 2027,

| sign
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Ns; Date Vehcle No. WT In ::T;:]T :‘e:::-;— F:::IS; n":‘::ng, R.D.F | Compost | lnert CEZD | Sign MCG! Aadarsh .: Pemarks
{Kg) Enyliro

$1]31052023 | HR38TS117 | 31180 | 12300 | 18880 | | I = | ==l i
52|31052025 | HRSS5N 3653 | 32100 | 12600 | 19500 | | | == | =
63/5105.2023 | HR3§U 1296 | 31500 | 11900 | 19600 | | ‘}7 =] 1 I

| 64[31.052025 | R 38 X 0096 33520 | 13600 | 15920 | [ ‘)l* | =] [
65/31.05 2023 | HR38AE 9346 | 32540 | 11600 | 20840 | | [ [ — | [ e
56/31.05.2023 | HR38AE 3255 | 31870 | 11600 | 20270 | | | | == | = e
67|31.05.2023 | HR3BAE 1117 | 31390 | 11500 19830 | [ | | [ —] R E=E
66131.05.2023 | HR 38 AEGS76 | 29860 | 11600 | 18280 | | | === | " 4Ti | - icoveosT|
69/31.05.2023 | HR38U 7117 | 30160 | 12100 | 18060 | | | | | —1 T T T T |
70|31.05.2023 | HR38TS5117 | 30540 | 12300 | 18240 | | | | | — | & | 2 Jhieet
7113105.2023 | HRS5N 3683 | 30800 | 12600 | 18200 | | ] IR | | & 1 Z_ _ jcouzost|
72|31.05.2023 | HR38T7717 | 30190 | 12300 | 17890 | [ I e = T
73|31.05.2023 | HR3BAE 9346 | 31260 | 11600 | 19660 | Ja ] i [Fi=] [EEie 2 |
74|31.05.2023 | HR38x%0096 | 32750 | 13600 | 19150 | ] | | = | e O =T
75131.052023 | HR3BU 1296 | 30920 | 11500 | 19020 | | | | == I ¢ ]
7613105.2023 | HR38T5117 | 30860 | 12300 | 18560 | | | | s W2 E
77/31.052023 | HR38T7717 | 30970 | 12300 | 18670 | | [ | (=] [ |
78|31.05.2023 | HRSSN3683 | 31320 | 12600 | 18720 | ! | | [ — ] [
73131052023 | HR38AE3255 | 31330 | 11600 | 19730 | | | | == 720
80121052023 | HA 38 AE 6976 | 30820 | 11600 | 19220 | | [ il (== =
81/31.05.2023 | HR 28 AE 1117 | 30450 | 11500 | 18950 | | | | | | AT |
82131.05.2023 | HR63D 0463 | 30560 | 10400 | 20160 | | = | I |~ | &, [conPost ]
83[31.05.2023 HR 847945 | 30620 | 11a00 | 19220 | | | === [ (22T q:mL_ico_\upﬁl
84)3105.2023 | HR46F4103 | 31500 | 10500 | 21000 | | | == | | 227 T @y |conpost
85/31.05.2023 | HR46F2077 | 29310 | 10600 | 18710 | | == | | a [conePosT |
8613105.2023 | HR3875117 [ 30450 | 12300 | 18150 | ] | [ F_.- [ bﬁ [ | olae |inerr |
87/31.05.2023 | HR63D 0463 | 30410 | 10400 | 20010 | [ | = | PR | Siuy. [COMPOST |
88/31.05.2023 HR84 7945 | 30650 | 11400 | 19250 | | | = [P S| Slno. [COMPOST |
89/31.05.2023 | HR32U 1296 ] 30620 | 11560 | 18720 | | | | — |iheer /e, /1 |compast |
90[31.05.2023 | HR46F4103 | 29300 | 10500 | 18800 | | | =y | s ].»l;.;-'i*{,.’);cowosrj
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HARAT ENVIRO PVT. L

AADARSH™S
BANDHWARI DUMP SITE MCG & MCF BIC-MINING
OUTPUT SCREENING MATERIAL WEIGHT Maonth nf MAY 2023....
Sr G:oss Tare WT [ Net WT | Date Of | Running Slen
. Date Vehele No. \AT In in(KG) | In (KG) | Feeding Hes: Compost fnada‘rsh Remarks
(Ke) Enviro
91|51.05.2023 | HR 35 AE 3255 | 30540 | 11600 | 18940 — 72 ) |cormposT
92|31.05.2023 | HR3S AE 9346 | 31650 | 11600 | 20050 —E A4~ 47 |coreosT
93]31.05 2023 HR 84 7945 30640 | 11400 | 19240 — (FF-~ _ |COMPOST
24|31.05.2023 HR 35 X 0096 30410 | 13600 16810 S |INERT
95[31 052023 | HR3SAE6976 | 31600 | 11600 | 20000 | .. |miERT
96]31.05.2023 | HR63D0463 | 30410 | 10400 | 20010 — L) |CGMPOST
97|31.05.2023 | HR46F4103 | 31240 | 10500 | 20740 — Lt—  |CcOMPOST
98(31.05.2023 | HR46F2077 | 29300 | 10600 | 18700 i~ |IngaT
99/3105.2023 | HR3BAE1117 | 30560 | 11500 | 15060 | | Lo NNERT
100/31,05.2023 | HR38U 1296 | 30410 | 11900 | 18510 [ | ol ITERT
101{31.052023 | HR63D 0463 | 29630 | 10400 | 19230 | — | Ci (COMPOST
102|31.05.2023 | HR 38 AE 3255 | 32500 | 11600 | 20900 | | B, |iNERT
103[31.05.2023 | HR46F4103 | 32600 | 10500 | 22100 SR = o |COMPOST
104]31.05.2023 | HR 38X 0096 | 30450 | 13600 | 16850 i | L miEaT
105(31.05.2023 | HR46F2077 | 30410 | 10600 | 19810 [ | | .~/ lcompost
106/31.05.2023 |HR 58 C 9803 54780 | 14400 | 40380 | — il |8DF
107|31.05.2023 |HR 58 € 9803 52140 | 14400 | 37740 = [P EGE
108]31.05.2023 |HR 58 C 9802 53110 | 14400 | 38710 — Civ, . |RDF
109/31.05.2023 {RJ 09 GD 2827 51810 | 14100 | 37710 — S'mo~ |RDF
110[31 05.2023 |HR 58 C 9804 51820 | 14300 | 37520 == iz |RDE
111/31.05.2023 |NL 01 AE 6023 48970 | 14000 | 34970 ) — Sire.. |RDF
112]31.05.2023 |RJ 05 GE 3727 48600 | 13100 | 35500 = C'\nor. |RDF
11331052023 |UP15CT4488 | 52630 | 15100 | 37530 — S aIIADE
114|31.05.2023 |UP 14 HT 6287 | 50950 | 14900 | 36050 — Qve. RDF
115|31.05.2023 |HR 38 V 0006 49950 | 14500 | 35450 = Q4. |ROF
116(31.05.2023 [NLO1Q 5772 46890 | 14500 | 32390 = 77 4 |ROF
11731052023 |UP70GT 2195 | 50410 | 15300 | 38910 — 7 % _ |ROF
< 4
TOTAL | 2507630
J
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Certificate of material received Jor co-processing

Certificate No. UTCL;’I‘\C!:’\Fﬂfo:,U\ULl’Lf[M!\‘r‘-JU.\J?}?n?.'ifﬂl Date; 04.07.2623

This is to certify that we have received material far co-processing, the following guantitiss
5.345.340 MT of Sorted MSW/RDF sent by “AADARSH BHARAT ERVIRO PRIVATE LIFAITD", 2% our
Aditya Cement Works during the period 01.05.2023 to 30.06.2023. The certificate guantiy

natissue to any other entity.
Manth . Type of Waste Material
-JUNE)2023 | _ Sorted MSW

Tz vomicle wise receipt details are given helow:

Ex Rr.:ceip'. Vehicla ' Challan Challan | : o
= A ceived (FAT)
| Satio Date mher ‘ Number Qty. (MT) Qty: Regeired (H7) |
07-05-2023 | | 53 35 340 34726 ,
' 29520 |  2840) =
30 380 29,557 |
329820 32 400 )
34810 34030
| 22480 31420
| il
31.780 30 35C [
T 5450 37850 |
20 140 ]
T
| Sy )
i 35 £BC
|
! E e
30 930 i
|
32770 !
)
2eho ﬁ[
Frsan ‘
) 01

R
51 LiviTen

cEAOrks) i
RS [ b (SR TSR RO LT

AR e Y 1




MN2081

TR .J_"_-I- .

ENTE i
B o e [ e el
— 5 10052073 | MREAAGIGI | T 5 /40 13770
— 5 | 20052023 | RIOUGC1977 — 107 T T
5 20062003 | NRGGAFSI27 W T —0ii0 [ 39500
20 | 21052073 | RJIOSCE2G27 \_“* 16 | 33680 33480
R 35052003 | HRGAAFSA2T 114 —37.760 | 55480,
22 77-05-2023 | RJOOGDSS27 20 35020 | 34370
23 | 22-05-2023 | RJOOGE1827 721 | 35190 | 34 940
3% | 22.052023 | RJOOGEIT27 130 | 31610 30.790 d
25 | 22-06-2023 | RJOIGD2827 122 34020 | 20320
25 22-05-2023 | RJ0SGC2827 124 - 32420 31800
27 53.05-20203 | RJ0OIGCBG27 175 |~ 22010 31470 |
28 | 23-05-2023 | MNLOIACGO21 123 30 970 29 270
29 23-05-2023 RJ09GEDABEY 127 | 32710 372 030
30 | 23052023 | HR38A38827 196 30 620 29750
37| 23.05-2023 | NLOIAAGS/G 12 | 32660 30.250 i
32 | 23-052023 | HRG55AG2627 133 36 350 37560 1
33 | 23-05-2023 | RJOOGC1627 134 40230 20 390
32 | 25-05-2023 | NLO1AEGD23 138 33 480 32,410
35 | 25-056-2023 | RJ0SGC3327 41 36540 | 37510
36 | 25.05-2023 | MNLO1AE7257 142 33 100 31.350
37| 25-05-2023 | RJ0SGC1827 136 38,720 35,760
35 | 25.05-2023 | RJOSGE3727 152 33 520 33.020
38 | 25-05-2023 | NLOTAE5024 155 39.650 38 990 -.
[ 40 | 2505-2023 | RJ0SGEIB2T 154 35 320 EX T
Z1 | 25-05-2023 | RJ0UGE2627 153 37.780 37670
72 | 26-05-2022 | RJ08CCR2827 157 35 460 35.010
43 27-05-2023 | HR55AH9999 164 37 310 36920
a4 | 27-052023 | RJ09GC8S52T 166 30.470 38 560 _i
A ]
d.:mt‘\ L
-\q',il'l 5
ULTRATECH CEMENT LIMITED
vBL 187222008571 27 ) 3048

(Unit ; Aditya Cement Works)

Adityapuram « 312 622, Chittergarh (Raj) Ingia

91 12221000

adityatementiBadity g o i

Mahakal Caves Rons asasg

B WG Abaed Conn Jid ¢

(N

-




ADITYA Bl 2
Liiralzei
i fohi “hallnmy 1 aliz ) A
e R R
45 50062023 | NLOTAAGLTG 167 37 060
46 38052073 | HR3BABEAZT e SR
a7 SB06.2005 | MROOAGI?T | T
) ']‘ﬁo‘r{:ﬁ:ﬁ” “RRBEAGI82T T
\_ 9 59050003 | NLOIAE?257 | /1
\ 50 53057003 | RJOGGEZC2T 175
1‘ 50053055 | RoSooAET | 16 TRED
752 [ 30.05-2025 | RJ09GG33ZT O TR ST
e [ 04-0G-202a | RJC .‘,un_u?"l 180 A2
TT [ 09050023 | RU0OGEIT27 il_ a3 | 95800
5 [5E0e2008 | NLOIAES0S | EY |34 970
‘, 568 05002023 | HRaBv0308 | 135 35 450
57 | 02062073 | NLO1QS77Z | 155 32 390
03032023 | NLO1AZ6024 167 35.510

\ o 02-06-2073 HRS5ARREEY

60 03-05-2073 RJOSGE2627

!i 61 03-05-2023 Haes.n.':ssi—‘ 35 | 35.760
1! 62 1 03.05-2023 | NLD1AET237 ] 120 | 32950 3t
i &3 04062023 | RJ09OC20:7 | 193 39 450
e 04.03-2023 | HRSGAG2727 169 30640
| S— ) e

l 200

60 05 06-2023 RJOOGE3Y2Y

L 65 £4.06-2023 | HROHHAF2827
|
=

: 207

67 05-06-2023 HRIFNOCCE

62 | 05-06-2023 | HRS5AG342(

89 06-06-2023 | RINSGD1G27

70 06-08-2023 | RJOSGDSELY

]
i
|
l 71 07-06-2023 | RJOSCD4827
l 72 07 05-2023 | HR3BABBIZY

'I =3 | 07-06-2023 | 1 GIAEGQ21 200 37,500
e o
S
== =N C‘S_\“.] "’J_rrj
ULTRATECH CEMENT LIMITED _
PR BB B B
L IEE PV

Adityzpuram - 312 622 Chintorgath (R j lodia

B R T W P P PR

(Unit . Aditya Cement Werks) l

adityasementted yabale sone

2%



i
/ ' ADITYA BIRL
{
1
L Ll X . C s S S B
e e [ g [ T | el v
l 74 07-06-2023 | HRSHEARHADS 200 35 260 13 900
—=5 | 07067023 | NLOIAEZGOS | 204 | 36160 34770
] N 07-062023 | 1IRAGE5284 05 | ar670 37.060
77 07-06-2023 | NLOVQ5772 210 40100 39 530
78 07-06-2023 | NRBBAG2627 220 | 29.950 33380 '
i G 7¢ 08-06-2023 | NLOTAE7257 22 T 36920 15 400
80 5-06-2023 | NLOTAEG024 222 34 05 33 480
a1 05-08-2023 | HRb5AHG327 | 712 32 850 12 450
82 08-C5-2023 | RJ0IGD2EAT i 225 35 650 35 630 i
83 05-08-2022 | HRS55AHO899 [ 228 40.430 35420
g4 06-06-2025 | HR55AF0327 227 32.140 31210
; 85 | 09-05-2073 | HR38AN2727 798 BEEE 38,250 ‘
&5 00-06-2023 | RJDUGL4E2T | 29 | 40750 | 40 430 '!
87 10-06-2023 | RJOSGC2527 l 335 070 | 33610 ‘.
88 10-06-2023 | MNLOTAEL023 1 337 33 230 32,070 '|
5 [ 70062033 | WR3aABTAZT | 336 37.240 36 600 _'|
€0 10-05-2023 | HR3I5W0005 751 31.470 30750 :
@ 91 10-05-2023 | RJDECCAa553 240 35.910 38700 ‘
c2 | 10-06-2023 | RJO2GD1627 253 35.120 5380 |
a3 14-06-2023 | RJ09GD1527 254 34,580 34 050
o4 11-06-2023 | HR55AG2627 252 33.950 32 320
85 12-05-2023 | HR38ADGAST 267 43 360 43210
5 12-05-2023 | HRB5AFS327 260 41260 20 850
97 12.05-2023 | HR38AB8327 263 38.020 36,150
98 12-05-2023 | RJOSGC1827 756 39,520 39.620
99 13-06-2023 | NLO1Q5772 272 32410 31 180 |
70| 13.06-2023 | RJ0SGC2E27 773 30 550 30040 ‘1
U wacd e
_.-—-——\';".% v
e cluhlen
ULTRATECH CEMENT LIMITED o
(Unit : Aditya Cement Works) I LN RN |
f.d.:t?:?u r::rl .3 .].i:s.::.i:'..c.’:ii:..c.‘.‘?:‘ilj.['E'EJ,.J.IMM | b -ldl'.?d-rfnréu:i.‘adﬂ}-!hn: lagom I i R Celsy 30 Bt

Mahakai Laves Road Andney i29.0




1 206 (30

i

! bl LA BTSRRI =5
 Site. \ i e Ciie e

DT 13.06.2023 | RIOUGETEIT 27 070 31 730
—ngosenner | 2o Ay | “35490
—R3awo00s | 216 37160 | 31970
TTRMLOIAEGO? ] =i sie | 2330 ”"_—7:5_275'___-]
v e ) N T R
_'nrd,\lef'i_ —77 | 36120 === .
7T I - 2= TN |
T[T RI0SGERG2T .__—T__‘ T e

MLOAEG024 1 284 35 440 34 370
RJO?GﬁiE:f‘l——i’EG "ﬁ_ "sux_"“#_—ﬁ_v—ﬂ—ﬁ
NLO1Q5T72 | 392 l 31.120 30550 |

FRE5AMEEYY Ii 285 '[' 3€ 030 35360 | |
HROBAE 427 T 'z 35320 | 34020 |
.

17052023 | HRGGAG2627T 350 36 430 Wem |

17-05 2023 | HR3BABS’ZT 768 37 <10 365,780

177062025 | 1IRGGAF53Z7 | 300 21 480 241120 i

082023 | RJ0SCD2827 | 239 35 500 32330 li
15052023 | NLOIAE6023 308 33,180 32 289
18.06-2023 | RJOSGD1627 305 | 3880 33 380
13.06-2023 | HRB5AFQ027 306 31160 30530

18-08-2023 RJOSGE1E27 312 32,020 37230

123 18-06-2023 RJOYGC2E2T 313 34 670 34 520 :

124 16-06-2023 | HRSSAHGIZT ' 311 36.310 35400

125 18-06-2023 RJO9GLCBS27 322 36200 35770

126 15-05-2023 NLOVAREDZA 324 3450 34200
L‘.ZT 19-06-2023 HR38VV0005 316 31420 31420
1

38 | 16052023 | RJOGGDS927 | 325 37.100 37 120

P

129 19.06-2623 | MNLOVALYZS/ 228 35 &40 34 410

(Rt

=
\";c\n:)r./_i_-
— ==

(a5} g-_\u"}l‘qf_% e

ULTRATECH CEMENT LIMITED CEL LU OIS
(Unit : Aditya Cement Works) | ! PAL T2 2EN0 i
Adityapuram - 312 622, Chittargarh (RYy] Indis i C sdityasernent Ay s Lo

BAVIng AniEa Gt 2n Bl

Nizhaka Coves Rosd Anaiian fas

aT,




i e

—

1207

oo

kAt .'.J' '!-F'{ ‘2.\ f;‘;.‘

e e — B :
Sie e [ e [ o Ty, asauea i)
130 10-06-2023 | HRSHAGIART | T 35910 | 24670 "l
T A37 | 20062073 | NIOARGOZT | @6 | 92100 | 51080 |
| 132 | 70-06-2023 | HR3IBABT427 | 30 —a5030 | G4400 &
133 | 20-06-2023 | HR55AH9559 363 | 34080 33.230 I
a4 | 20-06:2023 | nRasveoss | a5t | a206a0 30 200 :
| 135 | 20:063073 '_;?:Tih'éci(:.éé':‘i'_r_ 397 I’ 37 550 31750
36 | 21-06-2023 | RJOSODIEZT | 351 | 36950 35030
137 | 21-06-2023 | RJOSGDAD27 354 T 3r0s0 | 33580
736 | 21-06-2023 | NLO1C5772 255 33 300 32299
139 | 21-06-2023 | RJOSGD1527 362 32.770 32510
140 | 21-05-2023 | HRSSAGZ72T 264 38.670 38 090
141 | 22-05-2023 | RJIS2GAB702 366 23 580 23510
142 | 22-05-2023 | RJDEGCH553 : 370 :. 33.720 32 020 |
743 | 22-06-2023 | HR55AH4227 | 358 | 33.550 13650 |
[ 144 | 22-08-2023 | HRSSAFS327 @7 | 35780 36 030
| 145 | 22-06-2023 | NLO*AERC23 68 32050 31 390
26 | 22-00-2073 | HRB3AHE3D7 379 30923 30 759 |
147 | 23-06-2023 | NLD1AEBG21 384 35810 35 570
128 | 24-08-2023 | HR3IEAE?407 257 38 030 35 900
129 | 24-06-2023 | HR55AG2827 395 T 37880 38.430
150 | 24-06-2023 | RJDSGE2527 297 35510 35000
161 | 25-05-2023 | RJ0SGCES53 298 35.599 35 250
152 | 25-06-2023 | RJDOGCPE27 359 31.8000 30 950
152 | 25-06-2023 | NLD1AE6024 300 33.320 32220
164 | 25-05-20253 | HRS5AF0027 300 31630 303940
165 | 26-06-2023 | RJOSGCH527 310 33320 32,740 |
B TOTAL Jl
\flole: This certificate is not valid for any EPR Benells
iy

Authorized Signatory.

e \-v-r_\.’ -
S o
RS acla loa

ULTPATECH CEMENT LIMITEL ; AL ATIERON IS Fegd 1

(Unit : Aditya Cement Works) b 131 1472 221020 B Wing: Abeurs-Comntor: 3 K
Adityapuram - 312 622, Chuttorgars (Rai) Indiy Pt sdiiyazetmentdiadinyasils ton Fabakal Caves Roas Angrarn (fasy
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Cil Mo, L2640 TERLCONIEIS
Phons  +N1462 2291013

Toll Frao & 1800 190 6003 /6604
Fax + 01482 220447 1 220118

E-rdzil  fshrgebyn@ahroecamantcon
Website D weesshreccemoenl.com
™ ¥ ng poaT AATte,  FLE e I R - =~
‘ @ f-4 :E CE T LT D)
o ] l [ 1 | .'| B i
LS L o bhomy  anf? e, N Bl dl M| tomn U Pt onm

An SO 2001, 12001, 50007 & OHS 18001 Cuortiflud Compeny

Road, Ofilee: el )
DANGUR NAGAR, POST 00X MO,33, BEAVWAR 305001, RAJASTHAR, IHDIA

Ref No: SCLI2023-24/0095 Date: 47 July-2023

Certilicale of Co- Processing

SCL Ras is engaged in the Co- precessing of Fefuse Derived Fuel (ROF) as par thr: guidelines of Co —
pracessing in Cement /Power/ Steel induslry CPCB 2010, The hazardous and othar wasle Management

and handling Rules - 2018, Plastic wasle Management & handling Rules - 2016.

The quantity of Refuse Derived Fuel (RDF) matenals has been received during the period of 1% June
2023 to 30" June- 2023 is 185.56 MT. from M/s Aadarsh Bharat Enviro Private Limitzd at our plant in

SCL Ras. The same shall be Co-Processed at our plani in due course of period

f.
E
S
1))
w
(20
(=y
€
9]
-~

The details of the Vehicle along with the Quanlity are indiz:

ElseRalie e e _ Supplier
__RDF__| AADARSH BHARAT ENVIRO PRIVATE LIMITED
CRDE | AADARSH BHARAT ENVIRO PRIVATE LIMITED | 409
_RDF__| AADARSH BHARAT ERNVIRO PRIVATE LIMITED ' i
ROF | AADARSH BHARAT ENVIRO PRIVATE LIMITED |

RDF

| AADARSH BHABRAT ENVIRO PDI\’J\ E LIMITED

Authorized Signatory R
o |
: '_h,))‘z_",:('.b «IJ"'- A . !

For Shree Cemant Limited

JAIPUR OFFICE : SB-187, Banu Magar, Opp. Rojasthan Univorsity, JLH Marp, Jaipur 302015
Fhona : 0141 4241200, 4241202, Fax : 0141 4241218
HEW DELRHI OFFICE : 122-123, Hane Bhavran, 1, Bahadurshah Zatar Blarg, New Daihl 110092
Phona : 071 23370028, 23379218, 23370776, Fax : 041 23370450
CORP. OFFICE : 21, Strand Road, Kolkate 700601 Phona : 033 223088049-4 Fay 1 833 22434228




o 1209 ey

CiM Mo, LZET4IRJIDTERLCONISZIN
Phoena - 01462 228101.9

Tall Frag @ 1600 100 6003 /6004

Fax L 01452 2231417 1 220118

E-fMlall ! ehrasbuntiahreacamontcom
Wabsite @ wweshroccomant.com

& QHREE CEMENT LTD
B | ‘\\__;:,} 1.' 1‘! h ‘\?‘. i_".'_w ! L‘;t_'_‘:’f‘ ti.';.-"_- E.‘l\.'; :1 I.-* ] '-'.._. ll Emn t =’ w

An 1SO 0001, 12001, 60007 & OHS 10001 Certiflad Camgpeny

Royd, Offico:
DANMCUR NAGAR, POST 80X MNO.33, REAVAR 305801, RAJASTHAH, DA

Ref No: SCL/2023-24/0095 ' Dato: & July-2023

Cerlilicale of Co- Processing

SCL Ras is engaged in the Co- processing of Refuse Dernved Fuel (RDF) as per tnz guidelines of Co -
processing in Cement /Power/ Sleel industry CPCB 2010, The hazardous and other waste Managermenl
and handling Rules — 2018, Plastic waste Management & handling Rules — 2016.

The quantity of Refuse Derived Fuel (RDF) malerials has been received during the period of 1* June
2023 to 30 June- 2023 is 185.58 MT. from M/s Aadarsh Bharat Enviro Private Limited at our plant in
SCL Ras. The same shall be Co-Processed at our plant in due course of period

o The details of the Vehicle along with the Quantity are indicated below
)
s —— s g e e :
| | YruckNo | Recizpt Dispatch | Met | Dispatch
Material | Stpplisra ol e L1 Tl el . ate -
ROF | AADARSH BHARAT ENVIRO PRIVATE LIMITED | RJO9GD2827 | 3-un-23 | 31-May-23
|__RDF | AADARSH BHARAT ENVIRO PRIVATE LIMITED | RIO9GC1827 | 3-un-23 | 1dun:ad

| ...1_.-1".:,"‘"2_3__ s

T RDE | AADARSH BHARAT ENVIRO PRIVATE LIMITED | HLOLAASG76 | 3-Jun-23

| RDF | AADARSH BHARAT ENVIRO PRIVATE LIMITED | HR38AA2727 | 5-Jun-23 1-Jun-23
ADF | AADARSH BHARAT ENVIRO PRIVATE LIMITED | RI09GC4827 | S-Jun-23 1-jun-23 |

i | Total

Authorized Signatory

{ : Nz ‘f’;c{"
C\ﬂﬂ/_\i. ﬂ v L (’% ” /
i e
For Shree Cemant Limited 5 ; /P

JAIPUR OFFICE : SB-187, Bapu Nagar, Opp. Rajasthan University, JLH Marp, Ja'pur 302015
Phona : 0141 4244200, 4241202, Fax: 0141 4241248
MEW DELHI OFFICE : 122-123, Hans Bhawen, 1, Bahadurshzh 2atar Rarg, Mew Dalni 110002
Phone * 01 23370328, 23379218, 23370776, Fax : 041 2137048%
CORP. OFFICE : 21, Strand Road, iolkats 700¢01 Phona : 033 22300604-4 Fax : 033 22334228
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Munwtpal Corporatlon Gurugram

Bhumi Green Energy

Addross - Bandhwari SLF Sie. Near Gurugram - Faridabad Toll Tax, Guragram, Haryana
_BHUMI GREEN tumav_ ' Mob, No, 8519070060, 7775092692 b
Sr :-10_213_' ‘.
Trans orter Name SR A IR Date . &) 1 2
SRS AN (:"‘;1 een Lypnetd k4 ;") 7% C-‘E’{. D07 % =

Mobite No "/ 3 (\ L Q‘) i '7f
e HE38-T- 519 |

Criver Name g

E;D_Ime No _ Ahirn il

E,_r:;.sunc-r “‘-_e;:;w-mum Green Energy X '__W.C signee Name: Municipal Corporation Gurugram
e’k"drcqq Bandhwari SLF Site, Near f;rhzr:’mm- Faridabad Toll |Dispatc ;T::Hq j?_{‘ x 'FFJ .

Tax. Gurugram, Haryana {}, "’l*" e 8

_;s:'iaterial Com.p's;s_tm (:D .[ncﬁ Q_____’,. {CED (j: u:‘Fl::.yc.: ing Flastic Fto ("_":D

[”‘50 ﬂ;’i!qf)

Grosswi Gy {172 U0 Teewae 111V NetWt(KG) /.°

Itis Certified that particular given zbove are true and correct

Main Gate Securily Verfied By MCC
» ] ¢ &
/4;:'5’" gt .‘\'
LAY
Authonsed bn valure Authorised Siangiure

GURUGRAM MUNICIPAL CORPORATION
BHUMI GREEN ENERGY

HANDHWAR! SLF SITE GURUGRAM HHARYANA PH-

RST No. 1 24667 VEHICLE NO : HR-38-T-5731

CUSTOMER : Jeetpal MALERIAL : Bio-So:

(‘R(Jbb Wi 3124060 kp D te & Time 0 280422023 00:11:00

TARE W1 1110000 kg Date & Time . 28.04-2023 00:11:00
. © Twenty Thousand One

et W, : 20140,00 ke feight in words , e

Net Wt @ 20140.00 kg Weight in words Hundred And Forty kg

This is computer generated and verified slip.

R iascnam s a
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‘ Pl Astd - Banirwest Denp sm 1 Pye Murcgram Harpens
3 | g Moo 8519070330, 175092
£ ||_shuun reen ewerox R
= Stunicgal c.p;p-wnun Gurugram
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03 | LoX A
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i’u'!:ﬁa;‘m Bl T, Gurogre—, Haryaod -)'

. 3 —
g Ch s g, - 312617
3 L Ramiark
: -E'!'Tmn‘--_\"';- I'dn—.-a-» .
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Munbsipal Coespenatan
Rain Cate B urity Gurigram
. o)
5 Vilay: ,
g‘ : e VWi,
o Awth. Stgnature et A.:lh‘ Sgnature |
GURUGRAM MUNICIPAL CORPORATION
i - RIUAE GREEN ENERGY
BANDITWARI SLT SITE CURLCHAN JARYANA PH.
BTN : 2 VEHICLE WO RMAGE-267
CUSTOMER ¢ K Uement Wgxis MATERIAL - jbE
CEOSS Wi : SEMD00 kg Uets & Time ET e
TARE Wy - LS NG &g Date & Tieze ;
Kee e L0 & Weipht 1 weord ¢ ity Five Thousary Seven
e 2 ; Hirehed And Foaty ig

Fhis s compater gesserated and verified slip,
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Plant £ad - Basdhwatl Durng Site ! 2;{ 2 o Haryin

1o Ho - PS1907TI590, TTTELIINHD

WMusiipst Corporativn Guragram

GEUYERY CHALLAN

e T ——

Cisrsipnes Moovn

hbm’“ ,;;m e -71_11« ;fr«

e, e (roen Cemngy “'i om e B I nJ Corpoatian Cuns ;"\"'\
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GURUGRAM MUNICIPALC QRPORATION
i BHUME GREEN ENERGY

SANTHHWARL SLF SITEGL

ST e
CUSTOMER
GR 055 wr
TARE WL -

NetWr -

s dASER
v Warsly wasic s Energy Pant

e i A Y W et

SAVI0E0 by
1550 N0 kg

430,90 by

m—

ey i e A g Y e i S

Dhazs & Time
Thesa & Tume

Weaphd e i
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R L b B SRR
s 2pOE023 20500
- Forty Thowsan Foes
laadred And Thirty kg

it e e S A

e —

This iy compales pensrated 1nd verified siip.

B |

g



; o R
b Mumcip’laﬂﬂaamrahon Gurugram

Nt . _E'h'hmi G{Eép__ﬁgﬁg]; !
; : Addrass - Bnnd_lm‘gri SLF Sile, § !*-mr(}u rugram - Faridabad Solt pax Gunigram, Haryana
. | BHUMI GREEN RKERGY i Mph, No, ‘]{:t‘l(}?ﬂfmﬁ ??150‘126‘1’ -~

EE
: Transporter Name G?\Ul\v\\ C'?l ecn £ ney d | Cc.afr__s :.— oq}r_wf_—){ Q_u?,;‘_"ﬁ
Mobile No 3 ‘?\{ o S 152

Driver Name

NMobila No

(‘nnsignor Name : Bhumi Green Energy Consignes Name: Municipal Carporation Gunigram

Address. Bandhwari SLF Site, Near Gurugram- Faridabad Toll {}:sp::'.ch To : “J’E'f‘;}- : Pﬁ‘kl
Tax, Gurugram, Haryana

il.r:-;qn‘f‘ _)CA‘E-I

Material | Compost <> [tnertC: /~ >|C&D e Recycaling Plantic e >

Gross Wt (KG) Z.8752  Tare WiiKg) 2500  jNawmxe 6250

itis Cervfied that particufar given above are true and correct

Main Gate Security Venfl ep'ﬁ, MCG

ﬁ
Aulhg'? Signature Autts }"f"” G“f"

cnsed Signature

GURUGRAM MUNICIPAL CORPORATION
BHUMI CREEN ENERGY
' BANDHWARI SLF 8ITE GURUGRAM HARYANA PH-
RST N, : 27168 VEHICLE NO CHR-S-WADGUY
CUSTOMER legipal MATERIAL © CxDand lnen
(}Rf}‘ﬁ We 2RT50.00 ke Date & Time : 03-05.2033 17 13:00
TARE Wi, 12500.00 kg Dare & Time DURD5 023 12:13:000)
: 5 o s ©oSixteen Thousand Two
* Net Wi, 250,00 Xa ‘eight tn words ¢ ;
: i 1BARYR B HRIERD D Rar Hundred And Fifty kg

B 0 0 e B o P T P, S, 5 0 0 5 030 i et 1 0 0.0 8 e e e o i -

e T 8 .

; This is computer generated and verified slip.
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| DISPATCH CHALLAN | A :

S Mumcnpa1 2&&rat|on Gurugram [ 1

| i | Bhumi Green Energy ..

. Add'ess Handhwan SLF Site, M:a: Gurugram - Fandabad Toll Tax, Gurr..:;ram Haryana
_BHUMI GREEN ENTRGY | s Mch, No, 9519070550, 77 P‘SHG?EQ2 A A
st 20} 8 E
Torsporarang Bhum) Green E ned ) P o5fe5] 2023
Mobile No 7 '31‘{"“)1-4“) 159 ' ~

:reh! clo ! “,{‘ La] ({_. »3 g _h ] . :.—j :73 ’

DFiVEF Nama - { i
Mobile No

Curs*ﬁnb- Name Bhumi G‘eer' EHE"‘& = St

vonsignee Name: Municipal C‘nmofa!im Gurugram
Address- Banchwan SLF Site, Near Gurugram- Fandabad Toll |Dienar.

D"spatm'-'rg st
Tax, Gurugram, Haryana __) ¥
Malonal

: ) ”_‘"""-———-ﬂ-.y, 17‘_‘ "‘A l l—'l—) r;f' E‘ ‘
i 2 p l Cnmpost G

S ‘"BHCI“_‘) BBy £ e

Gross Wt (KG) ?_F;' SYo

Recycaling Plastic Ete d‘

Terewt(kg) || [0
itis Certified that particular giver above are trus

{ ]
Netwrkey ‘HYU©O
¢ and corract

Main Gate Sec.fnly

Verifieg By MCG
Jo o GIN Y
Aut o et Sig
uthorised {‘y}gﬂdlb € Authorsed Signature

GURUGRAM MUNICIPAL CORPORATION

BRHLUMI GREEN ENERGY

BANDITWARI SLE STTE GURUGRAM HARYANA PH-
RST Na. : AT1AY VEHICLE NO - HR-38-T-5731
CUSTOMER . Jeetpal MATERIAL : C&D and et
GROSS Wt - 27540 ”‘nl Lg Date & Time . 03-05-2023 121200
TARE Wt | L3 100,00 x(}:. Date & Time ; 03-08-2023 12-22-00
I - ¢ Sixteen Thousand Four
Wt GAAG.00 ke Weight in words : :
FERE K % ke T Hundred And Fouty kg

This is computer generated and verified slip.

m————— e

T ————

(¥ Scanned with OKEN Scanner



msmca CHALLAN S e NG ORICR
o Mumcma1 801§_>ration Gurugram

N o~ _ i __#ﬁi\_ﬁr:l"lv@mnn Energy i :
- — Addross - Bandhwarl SUF Site, Noar Gueugram - Faridatid Tolt Taz, Gur, agram, Hargana

BHUMI GREEN ENERGY BT MBl Nu 95140 N»H“li ;';'?" fl‘})h‘!} e e T
Stlo. e il i
Transporter Name \ -‘”“m:.-ﬂl Lh 0 ~1lncl D017
| ﬁ,ﬁ_aaS._"_Lr Poises e e3jo5) 9003
Mobile No ’ L i
i {348 é ’u* 2\
Vehi AN "'
_el icte No F' ﬁ_? 3:‘.2 i’
Criver Nama
Mobile Na
Cor nsignor Name : Bhumi Green Eneryy ‘Canmrnp“ hame: M? nicipal Corporation Gurugram
Address- Bandhwari SLF Site, Near Gurugram- Faridabad Toll Uma’rh "!o APt ead 0 j ho AU A
¢ |Tax, Gun:gram, Haryana _/,”'\j 45,,.f
. | Material iCompost. Q I{ﬁen <_>|C&D C'l_"j- {Roclcallng Plastic Ete C____
'[ T R ] szt
: 7 lio 29 O
Gross Wi (KG) 30420  Tarewtig) | & Netwt (k) 199 ¢
it is Centified that particular given above are true and correct
Main Gate Security Verfigg By MCG
el g
Authorided Stgnature Authbrised Signature
T e T S

GURUGRAM MUNICIPAL CORPORATION

BHUMI GREEN ENERGY

BANDHWARI 8LF SITE GURUGRAM HARYANRA PH-

RST No, ;27164 VEHRICLE NO s MP-07-1B-3872

CUSTOMER : Ginraj Bhadana MATERIAL Y C&D

GROSS Wy - ~ﬂ~1~-| nﬂ ki Date & Time + 03- rm. u"l 11:40 00 2
TARE Wi 1230000 ke Date & Tune GO3:05-2022 14000

NetWi . 1832000 kg Weight inwords @ Eighteen Thousand Three

Hundred And Twenty kg

e e T T T e, o e ————— e g R W

This is computer generated and verilicd slip.
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DISPATCH CHALLAN

‘Municip'b%oratlnn Gurugram

Bhumi Groen Fnurgy T

Bﬁuulee Nl RGY A o -: :
Sr.No. 2201 4 ) g

Transporter Name ﬂfl/‘i Q’}\ I F‘ (“5 FT [ .} p '~> iDatg -
Mob:faNo T3YZYEIS 2.1 A
f\'?r% o~ HB- 8655

\-‘ehitﬁa No

Driver Name

Ms—f;ile Na

.

E‘on'ﬂg'}or Name : Bhuni Green Fnergtp’ -ccngggnee Name; Muricipal Corporation Gurugram

Add'ess Bandhwari SLF Site, Near Gurugram- Faridabad Toll

Drspaici* To: -"'lr ribers e :a‘n cA
Ta:( Gumgram Haryana \J .'f_]l b"‘ ) Uh C\
v —re. i 7 A !—tk I AN
A att.nal____ Compost  C e, finert 5 C&0 175 |Recyesiing Plastic Etc ﬁ
' e N )
Gross WL(KG) 20510 farem ke) [Z202°

_ NetWi(kg) [R RO O
“ IS ceﬂiﬁed "'la: partic“]:ar g[',rg{; ab-o\:e are true and correct

Main Gale Security

AR

Veri hgd By MCG
Authofsed b":/g;nam,u

‘oG

Authbrised Signature

GURUGRAM MUNICIPAL CORPORATION

BHUM! GREEN ENERGY

BANDHWARI SLEF SITE GURUGRAM HARYANA PH-
RST No. 2 27165 VEHICLE NO s MP-07-HB-8633
CUSTOMER : Girira) Bhadana MATERIAL - C&D

(;R(JSS Wt.

3087600 kg Date & Time 3.05.2023 11:49:00

TARE Wi,

12020.00 ke

Net Wi, 18850.00 kg

This is computer generated and verified slip.

T L i e e o e e 8

B e . i B R

Dawe & Tune

Weight i words

¢ 03-05-2023 11:49:00
: Eighteen Thousand Eight
Hundred And Fifty kg

e e o e 8 8 8 e . 8 8 e e e R e e R o e 0 i

(CE Scanned with OKEN Scanner



Mumcupaﬁ:orporatton Gurugram

_ Bhumi Green Energy ol
- B d.":‘-.‘a'_-’l'if_;y:_f' Site, Near Gurugeam - Farid: abad Toll Tax, Gurugram, Haryana

_BHUMI GREEN ENERGY _ '..‘:\L _No, 3‘3 GO70H00, 77750 ”5‘5”

St. No 2 ] 9"'9 l :
Date - g9 < ;0 {/’? ?

Iansmﬁerf\hme k UJ_ “ {‘rﬂ e ” Fﬂ P ﬂ‘fP\
Mchile No 7'7‘{FL{"‘I'£(2]

Vehicle No ’\ —? f 3 j] i "}lf i :” .

|
|

"J
)

Mobile No

.

*

Dn var Name |
|

i

i

Censignor Nams : 8twims Green Ir- re g\' Consignes Name: Munizipal Corporation Gurugram
|

Add’::s«: Bandhwar SLF Sita, Near G“hn_,m‘n Faridabad Tol ILJ spatch To: SJEE "1' {“i
‘ex, Gurugram, 8 :
gt H?f}ﬂf‘ﬂ | I" f“J-d‘/t;,-h d0 ;|
Materia | C s Plastic Ete |
M I | Compost 17> S |inert »_____,::3 C&D ’3‘ RL‘C}““’“J Plastic Etc Q
3 N 2 5 2 S 4
Gross Wt K6} 40O .0 0 tarewt {KG} { { s O HNet Wt (KG) I“j ‘:1 :?_ o,
|, tis Certified that particular given above are true and correc .
Main Gate Security Ve ';f -1 By MCG
/iy
g [
Authorised Signature Ahor ,._—;d Signature

g
GURUGRAM MUNICIPAL CORPO RATION
BHUMI GREEN ENERGY
RANDHWAR?I SLF SITE GURUGRAM HARYANA PH-

RST No L L6 VEHICLE NO *HR-T4-A3472
CUSTOMER : Jeapal MATZRIAL : Bio-Seil
GR;'_}SS Wi : 350 00 ke Date & Time  28-04.2025 00:02:0¢
TARE W2 HO3RC00 kg Date & Time : 28.04.2023 00:02:00

+ Nineteen Thousand Nine

v X 1 T ko faraale weede -
Net WL @ 19970.00 kg Weizht 1o words Sl Ak Seventyiks

an - e

‘This is computer generated and verified slip.
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Certificate of Destruction

Issued to — Bhumi Green Energy
Certificate No — JKCL/MGRL/AFR/07/2023-24/0005

Date — 04/07/2023

This is to certify that we have successfully used the following quantity of RDF sent by Bhumi Green Energy
Unit-6 (Biomining plant) at Bandhwari dumpsite, Gurugram, Faridabad Road, Haryana-122102 in our unit
during the period 20-APRIL-2023 TO 05-June-2023 Till located at — Old NDMC Composed plant Mangro!,

Tehsil-Nimbahera, Chittorgarh, Rajasthan India.

Year Challan Qty. (MT)™*

20-APRIL-2023 TO 05-June-2023 | 2942.520

**This quantity is considered on basis of LR date.

The same receipt quantity wouid be safely and completely disposed of within 90 days of receipt & thereafter

will not exist.

For JK CEMENT WORKS MANGROL
(A unit of JK Cement Limited)

Head - Shared Services

Corparate Cffize JK S:.;PER JKCE!:!E!I-I " — __‘;{

& Padam Tower, 12 DDA Community Centre ~ CEMENT

~, . - - = s - SO &= ik
Ciehiag, Fhasa - 1, New Dethi - 110020, India BULD SAFE g
& +011-49220000 il e £ l
ufacturing = :
; o s Tt g o L o o gt ; s b | -
& admip.padamiowsrfikeement. cor Nistsahaea, Mg e R st " i St P
& vy jHoeRient.conm Jhatl iHarvans! | Katmi 1 B | Aticark (1P | Batasinar WGuarath

Repisterad Office - @ Kamia Towes, Kanpur 208001, U P irdia Q491 512-2371472 10 85 @91 §12 2399854 @ www [keemeant.com
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The annexureof this certificate will also include below details -
BHUMI GREEN ENERGY UNIT 6
0t Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana
Mob No.-9519070990/7775092692
ROF DISPATCH DETAILS MONTH OF 20-APRIL-2023 TO 5-JUNE-2023 Tiil Date
Sr.No. | Date Party Transport Name iriNo. Vehicleno. | Chaflan | Gross Tare Nat Weight |
Name i | No. weight | Weight | (Challan
! | = | Quantity)
1 00423 | WK Cement | Shyvam Roadwavs i 27 R)-0%-GE-1627 1127 SO0 15000 | 35740
Warks I[ : :
i = i
2 7104 23 | K Coment . Shyam Roadways | 23 NL-O1.AZ.6021 @ 1132 44330 14000 | 30230
Works '[ '
3 21.04.22 | JCCement | Shyam Soadways 32 HR.S5-AG-3427 | 1136 51510 14000 | 37510
Works ; .
{
4 519823 | K Cement | Snyam Roatways | 25 U R-0eGD2827 | 1557 52810 14200 | 38610
Warks ! {
; | |
5 71-04-23 | JKComent | Shyam Aoagways | 23 I NLCI-AE-7H08 | 1138 55760 14000 | 41790
WS FI
6 272.04-73 | Ik Cement | Shyam Spacways 36 HR 38 AB-6627 | ll4d 53150 14000 | 35150 .
Works | | |
: : SV TS T0 2. 8 ol
7 22-830.23 | X Cement | Styam Roagways T 37 fi8 38-AB 7427 1146 52610 14000 | 38610
Warks { }
8 5530535 | K Comemt | Shyam Rcadways | 40 | RI09-GC-2827 1149 | 49050 14900 | 34650
Works
a9 33.04 23 | JK Cement | Shyam Roadways | 39 HR-S5.AF 5337 | 1150 | 58450 15000 ,41#50’
Works !
. : | |
10 33:04-23 | IKCement | Shyam Roadways | 43 | RIQI-GB-3327 | 1157 50550 14300 | 36250
Warks | | :
1 230423 | IKCement | Shyam Roadways | 42 | RJOS.GE2627 | 1158 53420 | 15000 | 38420
Works ! !
S i { : i
12 23.04-23 | JKCement | Shyam Rosdways | 41 TNL-OLAE6021 | 1159 | 51780 14000 | 37780
' Wk 5
3 ! ' i e L A
; AR 20:04-23 | Ik Cement | Shyam Roadways | 4% NLOL-AE-6024 | 1167 [ 51880 15500
i '- | Works =. i
¥ 340423 | KCement | Shvam Rosdways | 45 | HA-3SV-0006 | 1168
' | Warks
TGamPoadean | 46 | HRSS-AG2627




Iy

! Styam fransport

1220 Co
250093 | IKCament | Shvam Roadwavs | 49 | NLOLAE-7257 | 1182 | 49840 74200 | 35640 i
Works | j
19 250423 | Jk Cement | Shyam Rosdways | 48 T HR33W.O006 | 1184 44030 | 14000 | 30030
Woorks i i
20 2604-23 | JXCement  Shyam Transport | 4 ; PJ.09-GC-2877 | 1193 52410 14800 | 37610
Works Company !
21 26:04-23 | K Cement | Shvam Transport | 3 m-ossz-zaz? | 1194 56630 15000 | 41630
Vorks | Comnpany i |
i |
22 270423 | JKCement | Shyam Roadways | 52 HR-5S-AF-5327 | 1202 51450 | 15000 | 39430
Waorks | i {
| | | N
23 2704-23 | K Cement | Shyam Transpott | © | Hr-38:AB9827 | 1204 L1830 14000 | 38830
Works | Compeny |
34 2804-23 | X Cement | Shyam Transport & | RI-O%.GD-5927 1209 50430 | 15000 | 35430
| Works Campany 'I
| ) -
25 28.04-23 | K Cament | Shyam Tradsport | 10 HA-S5 AF.0027 1219 51280 145008 | 36730
Wiatks ]' Comipany | \
26 80423 | K Cement | Shyamn Teansport | 7 j N 01-AE 6034 1214 53570 14500 | 39070
Works Compzny i 1
27 2804-23 | Cement  Shyam iransport | 8 NL-OI AE-7608 | 2215 $2870 | 14000 | 38870
; Works Company |
28 2934 23 1 IR Cerment Stwam Transgor: | 9 1 09 G0 1527 1222 45630 14008 | 31630
Wortks Campany
29 20.04-23 | K Cement | Shysm Tramsport | 55 | R 33.AB-8327 | 1228 $2700 | 13000 | 39700
Works Cormipany | [
1
30 30:04-23 | X Cement Shyam Tramsport | 56 R$-09-GC-3327 1236 58630 14500 | 44280
’ Works Company |
: e o | . I SRR e lt ; :
31 06:05-23 | KK Cement | Shvam Transport 39 HR-55 AF-2827 | 1264 45970 14000 | 31870
Waorks i Company '
32 060523 | JKCement | Shyam Transport | 38 | HR.5S-AG-3727 | 1266 53870 | 14800 | 39070
Works Company l 1
2 7 3 < - : = 5 B
33 07:0523 | JxCement | Shyam Tramsport | 40 | NLOLAE-7608 | 1267 52630 14000 | 38630
Waorks | Company | ' .
o ' .' :
34 070523 | M Cemens | SAyam Transport | 44 RI09.GB-2697 | 1272 47220 15000 | 32220
] Tanle
; Works | Company i |
35 080523 | IKCement | Shyam Transport | 52 | Ri09.GD2627 | 1276 52600 | 15000 | 37600 | 5
; Works Company . |
136 | 080523 | IKCement | Shyam Transport | 51 RA0IGEZE2T 1279 53420 P
| ' | Company i : ..
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| 10.05-23 | JKCerment | Shyam Transport | 63 NL-01-AE-6024 | 1200 | 47040
Works | Company
| Sl
41 1105-23 | i Cement ‘ Shyarn Transport 66 NL-O1-AE-B021 | 1293 | 47020
I Works Company
. ! : :
42 11.05-23 | JKCement | Shyam Transport 67 HR:SS-AF-5427 | 1294 54870 || 15500 | 39370
Waorks e ' |
T | omgpany l_
a3 12/05-23 | JKCement | Shyam Trapsport | €8 ML-01-0:5772 | 1299 53340 13000 | 38340
Waorks | Company | 1
44 13-0523 | JKCement | Shyam Transport | 72 NL-OI-AE-7608 | 1301 57360 | 14000 | 43360
Works Campany '
45 130523 | jkCement | Shyam Transpart | 78 R-CO-GE-1827 | 1304 | 44650 12000 | 31650
Works | Campany 1 | :
| |
a6 13.05-23 | K Cement | Shyam Transport | 79 | RFD9-GE-3727 | 1305 | 47340 13000 | 34340
Works Company | ! |
47 14-05-23 | Ik Cement | Shyam Transport | 54 { MR.SE-AG-2727 | 1309 51640 14500 | 37140
Works Company ! '
| ]
48 140523 | JKCement | ShyamTransport | &0 NLAOT-AE.3344 1310 47580 14200 | 33390
Warks | Compaty i
5 120523 | KCement | Shyam Tramsport | 85 | NLOL-AE-6023 | 1312 47960 | 14000 | 33960
Works Comoany
50 150523 | IKCement | Shyam Transport | 94 | RI-09:GB-2697 | 1317 49350 15000 | 34390
Works Cormpany
|
51 160523 | JKCement | Shyam Transport | 100 | NL-OI-AE-B021 1325 52440 | 400D 38440
Works Company [
52 16-05-23 | JXCement | Shyam Transport 107 | Ri-D9-GC-8527 1329 45230 | 14000 | 31230
Works Company F
53 | 180523 | IKCement | ShyamTransgart | 120 | AJO9GD 1527 | 1340 | 48630 | 14000 | 34690
Works Company
54 180523 | JKCement  Shyam fransport | 121 NL-OL-AL-6023 | 1341 47680 14000 | 33680
Works | Company
55 190523 | JKCement | Shyam fransport | 126 | HR33W0006 1361 45960 | 14500 | 32460
Works Company
¥ 56 [ 190523 | KCement | ShvamTransport | 127 | Ri-09-GD-2627 | 1362 52950 | 15000 | 37950
| Warks | Company !
%7 18.0523 | IKComent | Shyam Transeors | 130 | HR-38ABO827 | 1351 18620
i Works. | Company
[ 190523 | IKCement | Shyam Transport | 129 AM09-GB-2697 | 1353 51630
g | Works company
147 HR3EV0006 | 1363
]
| NL01-Q:5772
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Tez [ 200523 | Keement | ShyamTramsport | 241 [HR-3EAB7427 | 1366 STTi0 | 15000 |
: i Warks ! Company .
63 21-05-73 | JKCement | Shyam Transport 144 HR-55 AF-1727 | 1367 43520 14000 | 29580
Works i Company \
64 10533 | K Coment | Shyam Transport | 146 | HR-55-AG-3427 | 1369 52230 14000 | 38230
) Works Comgany ¥ !
ol - ez | - : el
B85 24.05-23 | J¥ Coment | Shyam Transport 160 ! 2)-04 GB-2697 1375 A84%0 15000 | 33420
1 WWorks Company '
5 > S ke — e - r - >
66 25.05 23 | K Cement | Shyam Transport 162 | ML-01-AE-7608 | 1382 52670 14000 | 38670
Warks Company !
67 250523 | /K Cement | Shyam Transport | 151 | HR3gV-0006 | 1384 34940 14500 | 30440
Works | Company .F :
68 | 26-05-23 | JKCement ! Shyam Transport 165 « ML-01AE-3094 1387 44970 14800 30170
Works ! Campany r [
69 76:0523 | IKCement | Shyam Transport | 166 %09.GE.3727 | 1388 | 42580 | 13000 | 29580
Warks | company | | ‘
70 26:05-23 | K Cement Shyam Transport 171 HR55.AF-5327 | 1330 | 45470 15000 30470
Waorks | Campany 1 :
o i |
71 280533 | JKCement | Snyam Tramsport | 155 | RIO3GD-1527 | 1392 45720 14000 | 31720
‘ Works Company i !
| .
i i !
72 2805-23 | IXCement | Shyam Transport 174 NL-O1 AE6024 1393 | 52300 14500 | 37800
Works Campaty 1
i
73 300523 | JKCement  Shyam Transport | 182 MRS AH-6327 | 1408 50050 14200 | 35850
Waorks Company |
74 30:05:23 | JK Cemen: | Shyam Transport I 182 FiR-55-AF-1727 1409 45020 14000 | 35050
Warks Company |
75 00575 | K Coment | ShyamTransoort | 180 | R1-09-GC:&S53 1410 51410 | 15000 | 36410
Waorks Company | [
]
76 31-05-23 | IKCemient  Shyam Transpors | 188 Bi-00.GB 2647 | 1411 52380 15000 | 37880
Warks Conipany
77 31-05-23 | K Cement  Shyam Transport 187 HR-38:AB.9827 | 1412 58470 14000 | 44420
Works Company |
i : - | _ | , | 4! J
{78 | 010623 | IKCement | Shyam Transoort 189 | RIO3GE 1827 ' 1416 AB010 | 23000 | 33010
i Works ! Company ; i
[ 010623 | JKCement « Shyam Transport | 191 R-09.GD-2627 | 1417 R
! Works Company
Tieament | SyamTanspon | 190 | RosARCO 418
oS Company
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ADITYA BIRLA

UltraTech
Certificate of Co-processing

Certificate No.: UTCL/AC/AFR/DC/BGE (UNIT-6)/ (MAY-JUNE)-23/01 DATE: 13.07.2023

This is to certify that we have successfully used the following quantity of RDF sent by Bhumi Green
Energy Unit-6 (Biomining plant) at Bandhwari dumpsite, Gurugram, Faridabad Road, Haryana-122102in
our unit during the period 15-May-2023 TO 05-June-2023 Till located at — Old NDMC Composed plant
Adityapuram,Shambhupura, Chittorgarn-312622,Rajsthan India.

RDF quantity: 1256.020 MT.

The same receipt quantity would be safely and completely disposed of within 90 days of receipt &
thereafter will not exist,

L BHUMIGREENENERGYUNTE
' Plant Add- Bandhwari Dumpsite, Near Toll Tax, Gurugram-Haryana
__Mob.No.-951070990/7775092692

e

|
)
|

__RDF DISPATCH DETAILS MONTH OF 15-MAY-2023 TO 05-JUNE-2023
_RDF DISPATCH DETAILS MONTH OF 15-MAY-2 _

S ™ 1
|

e : =
| Sr.No. | Date ? Transport Name Vehicle no. | Shalian | N?t

S I S e : ] j.No. | Weight |
1 | 15-05-2023 | _ Shyam Brose HR-55-AG-6327 | 1320 | 34810

{ 2 | 16052023 |  ShyamBrose HR-55-AG-7027 | 1330 | 32070 |
L 3 [ 17052023 | Shyam Brose ____ RI-09GD-3527 | 1332 | 37360
| 4 [ 18052023 [ " shyam Brose . RI09.GC3427 | 1336 _ | 40850

5 | 18052023 Shyam Brose NL-01-AE-3100 | 1339 | 33980 |

6 | 19052023 |  Shyam Brose NL-01-AB-2127 | 1342 | 38630 |

7 | 19052023 |  ShyamBrose | NL-01-AB-9756 | 1345 | 33520 |

BB 19-05-2023 | Shyam Brose | HR-55-AG-3727 | 1350 | 30690 |
|9 | 19052023 | Shyam Brose HR-55-AG-6327 | 1352 | 31790
10 | 20052023 | ShyamBrose | NL-OI-AE7282 | 1354 | 38120
11 | 20052023 |  ShyamBrose . HR-55-AG-7027 | 1355 | 37660

12 | 21-05-2023 | _ShyamBrose | NLOI1-AE-3094 | 1368 | 27370 |

13 | 21-05-2023 Shyam Brose _NL-01-AD-2071 | 1370 34100 |

14 | 21-05-2023 |  Shyam Brose | HR-38-U-0006 | 1371 33100 |
15 | 22-05-2023 | ShyamBrose RI-09-GC-3427 | 1372 34610
| 16 | 22-05-2023 Shyam Brose HR-55-AG-1727 1373 32840
17 | 25-05-2023 Shyam Brose HR-55-AG-6327 1383 30280
18 | 26-05-2023 Shyam Brose . RI-09-GC-5227 1386 | 32110
19 | 28-05-2023 | Shyam Brose NL-01-AE-3092 | 1394 34900
20 | 28-05-2023 Shyam Brose NL-01-AE-3100 1395 35790

| 21 [ 29-052023 ShyamBrose RI-09-GC1927 | 1400 | 39330
22 | 29-05-2023 __ ShyamBrose | HR-55-AG-7027 | 1404 | 41210
23 | 29-05-2023 Shyam Brose . NL-01-AE-3094 | 1405 37350
24 30-05-2023 ShyamBrose | HR-55-AG-6327 | 1406 36190

|25 | 30052023 [ Shyam Brose | HR-55-AG-3727 | 1407 | 39000 |

ULTRATECH CEMENT LIMITED

Tesl

+91 1472 221011/12/13/15

Bogd Qifice

+91 1472 221020
adityacement@adityabirla com

'8 Wing, Ahura Center, 2nd Floor,
Mahakali Caves Road, Andheri (East),

Fax

(Unit ; Aditya Cement Works)
Adityapuram - 312 622, Chittorgarh (Raj ) India

E-rpanl

-11_7 :
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ADITYA BIRLA

UltraTech

Sr.No. Date praransport Vehicle no. : Challan No. i Net Weight
, Batie M s

| 26 01-06-2023 | ShyamBrose | NL-O1-AE-3444 | 1414 | 34680
27 | 01-06-2023 | ShyamBrose | HR-55-AG-7027 | 1419 | 34600

28 | _03-06-2023 | Shyam Brose | HR-55-AG-6327 | 1423 | 38130

29 03-06-2023 | Shyam Brose | NL-O1-AB-9755 | 1424 | 37900

30 03-06-2023 | Shyam Brose | HR-55-AG-2827 1425 | 41120
|31 | 03-06-2023 | ShyamBrose | HR-55-AG-3727 | 1426 | 39440 |

.32 03-06-2023 | ShyamBrose | RI-09-GC-3427 | 1427 | 37710

33 | 04-06-2023 | ShyamBrose | RI-09-GD-3527 | 1430 | 40640 |

34 | _05-06-2023 | ShyamBrose | NL-O1-AE-3444 | 1433 | 34710
35 | 05062023 | ShyamBrose | R)-09-GD-1927 1434 39380
|30 | 0306-2023 | ShyamBrose | HR55-AG-2827 | 1425 | 41120
R TOTAL | 1256020

This certificate is not valid for availing FPR credit.

/\:’T. \\.\f‘k L i)
N —=T
Authorized Signatory

ULTRATECH CEMENT LIMITED
{Unit : Aditya Cement Warks)
Adityapuram - 312 622, Chittorgarh (Raj) India

Tel +91 1472 221011/12/13/15
Fax +91 1472 221020

£l  adityacement@adityabirla.com

EE -

Regd Office
‘B! Wing, Ahura Center, 2nd Floor,
Mahakah Caves Road, Andheri (East),



CIN No. :L26843RJ979PLCO01838 - [,.
1 225 Phone : 01462 228101-8 ‘L'Ci

Toll Free : 1800 180 6003 / 6004

Fax : 01462 228147 / 228119

E-Mall ! shreebwr@shreecement.com
Wabsita : wwwahreecementcom

| SHREE CEMENT LTD.

An IS0 9001, 14001, 680001 & OHS 18001 Certifled Company

Ragd. Office:
BANGUR NAGAR, POST BOX NO.33, BEAWAR 305901, RAJASTHAM, INDIA

Ref No: SCL/2023-24/0086 Date: 27" June-2023

Certificate of Co- Processing

SCL Ras is engaged in the Co- processing of Refuse Derived Fuel (RDF) as per the guidelines of
Co — processing in Cement /Power/ Steel industry CPCB 2010, The hazardous and other waste
Management and handling Rules — 2016, Plastic waste Management & handling Rules — 2016.

The quantity of Refuse Derived Fuel (RDF) materials has been received during the period of 1%
May 2023 to 315t May- 2023 is 134.08 MT. from M/s BHUMI GREEN ENERGY, PUNE at our
plant in SCL Ras. The same shall be Co-Processed at our plant in due course of period.

The details of the Vehicle along with the Quantity are indicated below:

E Reciept Dispatch Dispatch
eteral SHRPLIER Truck No Date wr | Ne:w'r’, \:'T
RDF BHUMI GREEN ENERGY, PUNE | RI01GC1947 | 26-May-23 | 24-May-23 | 4266 | 42.54
RDF BHUMI GREEN ENERGY, PUNE | RI09GC4641 | 27-May-23 | 25-May-23 | 3685 | 36.44
RDF BHUMI GREEN ENERGY, PUNE | RI47GA6165 | 27-May-23 | 24-May-23 | 24.89 | 356.04
RDF BHUMI GREEN ENERGY, PUNE | GJ12BY4730 | 30-May-23 | 25-May-23 | 29.68 | 29.49
' | Total | 13408 | 14451

JAIPUR OFFICE : SB-187, Bapu Nagar, Opp. Rajasthan Univorsity, JLN Marg, Jaipue 302015
Phone : 0141 4241200, 4241204, Fax : 0141 42412192
NEW DELHI OFFICE : 122-123, Hans Bhawan, 1, Bahadurshah Zafar Marg, New Dethi 110002
Phonae : 011 23370828, 23379218, 23370776, Fax : 011 21370489
CORP. OFFICE : 21, Strand Road, Kolkata 700001 Phono : 033 223096014 Fax : 033 22434228
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8/1/23, 5:05 PM Municipal Corporalion q-"gwonﬁrmahon 1tegarding Co-Processing Cerlificale

L Matll Assistant Engineer SBM <ae.sbm@mcy.gov.in>

Confirmation Regarding Co-Processing Certificate
2 messages

Mon, Jul 24, 2023 at 2:14 PM

Assistant Engineer SBM <ae.sbm@mcg.gov.in>
To: okhlasouthdelhijindalenergypla@gmail.com
Cc: bhumigreenenergy@gmail.com

On the subject cited above It is requested thal a Co-Processing certificate has been received from M/s Bhumi Green
Energy from dated 20-04-2023 to 31-05-2023 has been generated from your organisation i.e.Okhla Waste
Management. May kindly give your confirmation regarding the above mentioned Co-Processing certificate whether

issued from your organisation or not .

=3 9 Okhla .pdf
- 799k

Okhla south delhi Jindal energy plant <okhlasouthdelhijindalenergypla@gmail.com> Tue, Aug 1, 2023 at 12:55 PM
To: Assistant Engineer SBM <ae.sbm@mcg.gov.in>

Yes , | confirm
[Quoted tex! hidden)

hitps://mail.google.com/mail/u/0/?ik=ibf123af4e&view=pi&search=all&permthid=thread-a:r-456 72454602 18947319&simpl=msg-a:r-18196604159...

M
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B/2i23, 4:21 PM Municipal Corporation Gurgaon Mail - Confirmation Regarding Co-Processing Certificate

[ = .
g Matl Assistant Engineer SBM <ae.sbm@mcg.gov.in>

Confirmation Regarding Co-Processing Certificate
2 messages

Assistant Engmeer SBM <ae.sbm@mcg.gov.in> Wed, Aug 2, 2023 at 2:11 PM
To: eastdelhimcdenergyplant@yahoo.com
Cc: Tarun Dwivedi <tarundwivedi219@gmail.com>

On the subject cited above It is requested that a Co-Processing cerlificate has been received from M/s Bhumi Green Energy from dated 20-04-2023 to 31-05-2023 has been
generated from your organisation i.e.East Delhi Waste Processing company Ltd. May kindly give your confirmation regarding the above mentioned Co-Processing certificate
whether issued from your organisation or not .

j 7 East Delhi (1).pdf
888K

eastdelhimcdenergyplant@yahoo.com <eastdelhimcdenergyplant@yahoo.com>
To: Assistant Engineer SBM <ae.sbm@mcg.gov.in>

Wed, Aug 2, 2023 at 4:10 PM

Ok the received RDF
[Quoted text hidden]

htips://mail.google.com/mail/u/0/7ik=1bf123af4 e&view=pt&search=all&permthid=thread-a:r-5157010656605353011&simpl=ms g-air-5148748236226965075&simpl=msg-f:1773113524917484789

171



N

8/1/23, 12:22 PM Municipal Corporation1u2031¥ Confirmation Regarding Co-Processing Certificate

mail Assistant Engineer SBM <ae.sbm@mcg.gov.in>
Vs

Confirmation Regarding Co-Processing Certificate
4 messages

Mon, Jul 24, 2023 at 1:53 PM

Assistant Engineer SBM <ae.sbm@mcg.gov.in>
To: sumit.singh@jkcement.com
Cc: bhumigreenenergy@gmail.com

On the subject cited above It is requested that a Co-Processing certificate has been received from M/s Bhumi green
Energy from dated 20-04-2023 to 30-06-2023 has been generated from your organisation i.e.J] K CEMENT WORKS.
May kindly give your confirmation regarding the above mentioned Co-Processing certificate whether issued from your

organisation or not .

2 attachments

= 1 JK Cement 20 April to 5 June.pdf
1489K

= 2 Jk Cement 6-june to 30-june-2023.pdf
822K

Assistant Engineer SBM <ae.sbm@mcg.gov.in> Fri, Jul 28, 2023 at 5:14 PM

To: sajel.kanthalia@jkcement.com
Cc: bhumigreenenergy@gmail.com

[Quoted text hidden]

2 attachments

= 1 JK Cement 20 April to 5 June.pdf
1489K

=) 2 Jk Cement 6-june to 30-june-2023.pdf
822K

Assistant Engineer SBM <ae.sbm@mcg.gov.in>
To: sejal.kanthalia@jkcement.com, jay.kumar@jkcement.com
Cc: bhumigreenenergy@gmail.com

Fri, Jul 28, 2023 at 5:21 PM

[Quoted lexl hidden)

2 attachments

=) 1 JK Cement 20 April to 5 June.pdf

1489K
-3 2 Jk Cement 6-june to 30-june-2023.pdf
822K
Jay Kumar <Jay.Kumar@jkcement.com> Fri, Jul 28, 2023 at 5:47 PM

To: Assistant Engineer SBM <ae.sbm@mcg.gov.in>
Cc: "sajel.kanthalia@jkcement.com" <sajel.kanthalia@jkcement.com>

Yes Sir, certificates are released from JK.

hitps://mail.google.com/mail/u/0/?ik=fbf123af4e&view=pt&search=all&permthid=thread-a:r1534760359388260897 &simpl=msg-a:r154302277547... 1/2



8/1/23,12:25 PM Municipal Curporation1u23800nﬁrmatlon Regarding Co-Processing Cerlificate

SR
!

i: ; ma [ |t Assistant Engineer SBM <ae.sbm@mcg.gov.in>

Confirmation Regarding Co-Processing Certificate
2 messages

Assistant Engineer SBM <ae.sbm@mcg.gov.in> Mon, Jul 24, 2023 at 2:10 PM
To: abhishek.pal@shreecement.com

On the subject cited above It is requested to you that a Co-Processing certificate has been received from M/s Bhumi
green Energy from dated 01-05-2023 to 31-05-2023 has been generated from your organisation i.e.Shree CEMENT
LTD.. May kindly give your confirmation regarding the above mentioned Co-Pracessing certificate whether issued
from your organisation or not .

- 5 Shree Cement-1-05-23 to 31-05-23.pdf
527K

Abhishek Pal <Abhishek.Pal@shreecement.com> Tue, Jul 25, 2023 at 10:04 AM
To: Assistant Engineer SBM <ae.sbm@mcg.gov.in>
Cc: Arpit Kumar Dixit <Arpit.Dixit@shreecement.com>

Dear Sir,

\We have received the vehicles of RDF as mentioned in your attached letter at our Cement factory at Ras, Rajasthan for
co-processing. The net received weight is 134,08 MT against the despatch weight of 144,51 MT. The minor variation in
quantity can be due to location to location weighbridge etc.

Many Thanks

Abhishek Pal

Business Development - AFR

Shree Cement Limited

DLF Epitome Tower-B, Building No.5, 9" Floor,

Cyber City, DLF Phase-2, Gurugram

Haryana - 122002
Email : Abhishek.pal@shreecement.com, Mobile : 8108010261

From: Assistant Engineer SBM <ae.sbm@mcg.gov.in>
Sent: 24 July 2023 14:10

To: Abhishek Pal <abhishek.pal@shreecement.com>
Subject: Confirmation Regarding Co-Processing Certificate

1 oSt

T 181 STe e

https:.‘,’maiI_google,conﬂmailfufﬁa’?ikﬂbﬁ23af4e&view=pl&search=aJI&permmid=lhread-a:r8591021549258739403&simpl=msg-a:r—622134454??4... 112
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8/1723, 12:23 PM Murucipal Corporation Gurgaon Mail - Confirmaltion Regarding Ce-Processing Certificate

Lzimali Assistant Engineer SBM <ae.sbm@mcg.go

Confirmation Regarding Co-Processing Certificate
3 messages

Assistant Engineer SBM <ae.sbm@mcg.gov.in= Mon. Jul 24, 2023 at 1:5(
To: aanchal.susheen@adityabirla.com
Cc: bhumigreenenergy@gmail.com

On the subject cited above It is requested that a Co-Processing certificate has been received from M/s Bhumi Gref &
Energy from dated 15-05-2023 to 24-08-2023 has been generated from your organisation i.e.UltraTech Cement Lt¢s
May Kindly give your confirmation regarding the above mentioned Co-Processing certificate whether issued from yo'
organisation or not . v

2 attachments

~s3 3 Ultratech Cement 15 May to 5 June.pdf
761K

1'] 4 Ultratech cement 6 june to 24 june.pdf
426K

Assistant Engineer SBM <ae.sbm@mcg.gov.in> Fri. Jul 28, 2023 at 5:1¢
To: nitin.malpani@adityabirla.com
Cc: bhumigreenenergy@agmail.com

[Cuoted tex! hidden]

2 attachments

=23 3 Ultratech Cement 15 May to 5 June.pdf
J 761K

= 4 Ultratech cement 6 june to 24 june.pdf
ATRW

Check Out || Full View | Versions




ULR NO. : TC544423000012933F

r_.. e o e o T T o e - e 4 e i e 3 P

i

|

§

i

] Issued To ¢

i Client Code = (GURGO1G1357)

i GMDA,

{ SEWERAGE DIVISION, INFRA-II.
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SHRIRAM INSTITUT24@QR INDUSTRIAL RESEARCH

(A unit of Shriram Scientific and Industrial Research Foundation)

Website : www.shriraminstitute.org
E-mall id : customercare @shriraminstitute.org
qad@shriraminstitute.org

NO : C1/0000343754
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T
(4 N
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30-11-2023 QTR
I501-1-011-2089
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CIMIDIAZAL- V20237218
18- 112023

CRand At = ENGINEER - 1V

[}
f g S:unpl_c Deseription: Job No. 2311-1-411-2089 :
{ . . ONEGRABSAMPLE OF EFFLUENT DRAWN BY OUR REPRESENTATIVE ON 18.11.2023 !
j - FROM _GMDA, ENGINEER - 1V, SEW. DIVISION INFRA 1, GURUGRAM, W O NO, !
: C TWS/WO0/222320584/GMDA 120 MLD O&M DTD 06.12 2022, SUB: REGULAR COLLECTION :;
OF SAMPLES FROM 120 MLD STP BEHRAMPUR, GURUGRAM, MARKED AS "INLET WATER i
- DRAWN FROM INLET CHAMBER". WAS RECEIVED i
] i
¢ “SNo. - Tests Results IProtocol f
e pil 6.3 IS: 3025 Pr-11-2022 |
2 Total Suspended Solids, mu/| 2000 [S; 3025 P1-17-2022 !
3 Chemical Oxygen Demand, mg/l 4800 APHA 241h Ed., 5220 .
4 Biochemical Oxygen Demand. mg/l 2620 APHA 24th Ed., 5210 '
(al 20°C for 5 days) ‘
5 MPN Coliform / 100 ml 320000 IS 1622 1981, RA2019 ;
Organisms I
Gebe < MPN Fecal Coliform / 100 ml 210000 IS 1622 ; 1981, RA2019 i
S Organisms
. DOR:20.11.2023 |
2 D08:20.11.2023 ]
e DOC:30011,2023
U —End of Report —
< §
Sa s dden iy _ i
L O WJ e,i:'
AR e ¢ AUT IGNATORY
e EMPLOYEECODE(\|0 & )
-Mm—aﬁ&ﬂl(ﬁﬁ”;ﬁ,sjnmm_.ﬂ A P s o g 1/1
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-~ e e

e e e

Note: The resulls relate only to the ifems tested | calibrated above,

Sca_nmd coplas/ph Moeopm or any other coplos should bo authonticated by referenca 1o the orlginal ropon.

Phone : 91-11-35200445, 35200499

See overleaf for terms & con
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it (A unit of Shriram Scientific and Industrial Research Foundation)
1‘1 I!L 19, University Road, Delhi — 110007 (India) Website : www.shriraminstitute.org
SHRIAN An ISO - 8001, 14001 & 45001 Certified Institute E-mail id : customercare@shriraminstitute.org
qad@shriraminstitute.org
ULR NO. : TC544423000012931F TEST REPORT NO : C1/0000343752
Issued To: -
Client Code : (GURGO1G 1357) [inte 30-11-2023
GMIDA, loh Ko 230 0-1-411-2087
i SEWERAGE DIVISION, INIRA-1]. Bookime No RE2324/ /6654
GURUGRAM Booking [ Jie 20-11-2023
J'f-‘,\R\'r.\i\'J\-IQZOE.? Customer el No GMIAAEIV/2023/218
Kind Aty - ENGINEER - 1V Customer Ret' D 18-11-2023
3
§ . -
: Sample Deseription: Job No. 2311-1-411-2087 .
ONE GRAB SAMPLE OF EFFLUENT DRAWN BY QUR REPRESENTATIVE ON 18.11,2023 §
' FROM GMDA, ENGINEER - IV, SEW. DIVISION INFRA 1. GURL IGRAM, W O NO. f
TWS/W0O/222320584/GMDA 120 MLD O&M DTD 06.12.2022. SUB: REGULAR COLLECTION {
OF SAMPLES FROM 120 MLD ST BEFIRAMPUR. GURUGRAM. MA RKED AS "OUTLET !
-~ WATER DRAWN FROM OUTLET DRAIN". WAS RECEIVED. ;
; : SNO:.I Tests Results Protocol :
: SR S g 7.1 1S: 3025 Pr-11-2022 f
2 Total Suspended Solids. mg/| o IS 3025 P-17-2022 |
3  Chemical Oxygen Demand, my/l 28 APHA 241h Ed.. 5220 i
4 i Biachemical Oxygen Demand, ma'l 5 APHA 24th Ld.. 5210 i
(at:20°C for 5 days) i
5 MPN Coliform / 100 ml 400 Organisms 1S 16222 1981. RA2019 :
b ]
6. MPN Fecal Coliform / 100 m| 390 Organisms 1S 1622 : 1981, RA2019 %
- DOR: 20.11.2023 !
<+ DOS:20.11.2023
.DOC:30.11.2023 i
: I —End of Report — f
¥
{
i /E,jsnﬂ’"' Lt
i e ( AUTHE ATORY
_. EMPLOYEE CODE:( L{)og )
GC-01{Rev-05)....... e e

fr—— i -
e e e o - e e ]

- Note; The rasults relate only'to the lems tosted / calibrated aboye,
Scannad coplesiphotocoples or any other coplus should b authenticaiea by reference to the original rapon

Phone : 91-11-35200445, 35200499 Fax : 91-11-35200455
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From,

Commissioner,
Municipal Corporation,
Gurugram.

To,
M/s Ecogreen Energy Gurgaon Faridabad Private Limited (“Concessionaire”),
# 160, Tatvam Villas, Sector-48,
Sohna Road, Gurugram,
M/s Ecogreen Encrgy Private Limited (“Selected Bidder”),
219, IInd Floor,
Vipul Trade Centre, Sohna Road,
Seclor-48, Gurugram.

Endst. No.  MCG/JC-SBM/2023/ ! ¢/ 0t Dated:- o) /)2 ) 202 3

Reference: Concession Agreement dated 14.08.2017.

Subject: Preliminary Notice of Termination under Clause 12.4(a)(ii) of Concession

1)

2)

Agreement dated 14.08.2017 for the repeated Events of Default by M/s

Ecogreen Energy Gurgaon Faridabad Private Limited.

This bears reference to the Concession Agreement dated 14,08.2017 ("Contract/
Concession Agreement”) entered jnter alia between Government of State of Haryana
(represented by Director of Directorate of Urban Local Bodies ("ULB"), Haryana); Municipal
Corporation Gurugram(“*MCG / Designated ULB") (acting through its Commissioner);
Municipal Corporation Faridabad (“MCF/Participating ULB") (acting through its
Commissioner) and M/s  Ecogreen Energy  Gurgaon Faridabad Private  Limited
(“Concessionaire"), & Ecogreen Energy Private Limited , collectively hereinafter referred

to as "Ecogreen”,

The Contract was executed with the sole abjective of developing, designing, and setting up
of an integrated solid waste management facility for the Faridabad and Gurugram clusters.
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4)

a)

D)
c)

d)

f)

g)

)

5)

MCG was appointed as the Designated ULB to discharge obligations set out under the
Contract.

The present Preliminary Notice of Termination is being issued under Article 12.4(a) (i), (ii),
(ii) of the Contract for termination of the said Contract on account of multiple material
breaches and events of defaults committed by Ecogreen in both Faridabad and Gurugram

clusters.,

As per the extant terms and conditions of the Contract, the Concessionaire was /nter alia
contractually obligated to perform the following:

Setting-up of a processing facility including a power plant for processing of Municipal Solid
Waste ("MSW") prior to its final disposal at the sanitary landfill site;

Undertake daily collection (door-to-door) of MSW generated within the project area;

Ensure dedicated mobile transfer stations/dumper placers/ container bins of 2 (two) cubic
meters capacity for storage of waste at secondary collection points which shall receive
MSW from the vehicles and devices engaged in the primary collection of waste, including
setting-up of transfer stations, if required:

Ensure that all transfer stations / secondary storage points are covered and clean at all
times, so that dust and litter is effectively controlled;

Transport MSW from secondary collection points to processing facility on a daily basis;
Setup processing facility and sanitary landfill sites on designated lands provided by ULB:
Setup at least 1 (one) complaint redressal center which would be functional from the
commencement date for (i) Easy monitoring of opcrations  of project and; (ii)
establishment of standard protocol to address customer complaints;

Undertake to organize and Mmanage various Information, Education & Communication
(“IEC") activities for sufficient and effective awareness of the citizens;

Comply with all public laws in force related to health, safety and sanitation and be
responsible for the health, safety and environment aspects of the Projects:

Promptly rectify and remedy the defects or deficiencies, if any, pointed out by the Project
Management Unit (“PMU") / Participating ULB and furnish a report in respect to such
rectification;

The Contract provided for specific timelines within which the Concessionaire was
contractually liable to achieve the aforementioned objectives. Despite such a categorical and

unequivocal understanding of the terms, the Concessionaire has failed to achieve the



concerned objectives and has committed multiple breaches of its contractual obligations,

thereby amounting to Concessionaire’s Events of Default,

Below mentioned are the specific Events of Default committed by the

Concessionaire:

A. Failure in complying with the Service Level Benchmarks:

6) As per Annexure-1 (Project Detaills) of the Concession Agreement, the following service level

iil.

Vi,

benchmarks were to be achieved by the Concessionaire within a stipulated time period:

100% Household level coverage of MSW collection services through door-to-door
collection of waste was to be achieved within 12 months of signing of Concession
Agreement, but the Concessionaire has failed to achieve the same;

100% segregation of wasie was o be achieved within 06 months of signing of
Concession Agrecment, but the Concessionaire has not only failed to achieve this
benchmark, rather the Segregation achieved so far is even less than 40%;

100% collection efficiency of waste was to be ensured within 06 months of signing of
Concession Agreement, but the Concessionaire has miserably failed to achieve this
benchmark and has not been able to collect waste on a daily basis;

80% recycling/processing of waste Collected was to be achieved within 12 months of
signing of Concession Agreement but the Concessionaire has failed to achieved this
benchmark;

100% scientific disposal of waste was to be achieved within 06 months from the date
of setup of sanitary landfill, however, the landfill site has not even been developed and

the waste is being dumped in haphazard manner on the land provided for the

~ development of the project;

80% efficiency in redressal of customer complaint was to be achieved within 09 months
of signing of Concession Agreement, however, instead of redressing the customer
complaints the number of complaints have substantially increased due to the
inefficiency of the Concessionaire.

It is pertinent to note that as per Clause 5.3 (s) of the Concession Agreement, the
Concessionaire is obligated to mandatorily perform and comply with all the aforementioned

performance parameters specifically set out in Annexure-1 of the Concession Agreement as
service |eve| benchmarks,



7) Further as mentioned in Annexure-1 of the Concession Agreement if in any quarter the ag-
gregate liquidated damages levied by the Designated ULB on account of non-performance
exceeds INR 7,00,000/-, then the same shall be construed as Concessionaire’s Event of
Default, which shall make this Concession Agreement liable for termination. The penalty
imposed on the Concessionaire is much more than Rs. 7,00,000/- in multiple previous
quarters. IL is also pertinent to note that on account of mulliple breaches of the
Concessionaire, MCG has been constrained to impose contractually stipulated penalty
running into crores, on the Concessionaire from 2018-19 to 2023-24, thereby constituting a

Concessionaire’s Event of Default.

8) Additionally, failure to collect waste for / consecutive days shall also be construed as
Concessionaire’s Event of Default. The Concessionaire has deliberately failed to collect
waste continuously for several months. Hence, these lapses on part of the Concessionaire

qualify as Concessionaire’s Fvents of Default,
B. Failure in Achieving Financial Closure:

9) As per Article 2.2.2 of the Contract, the Concessionaire was contractually bound to achieve
Its Conditions Precedents (“CP") within 180 days of Appointed Date, i.c. 14.08.2017. One
of these CP for the Concessionaire, as set out under Article 2.2.1.2, was that the
Concessionaire shall achieve financial closure, i.e. procure and raise all funds (debts, equity,
etc.) necessary to finance the Project and have immediate access Lo the funds there under.
In order to demonstrate the achievement of financial dosure the Concessionaire was
obligated to submit with MCG a financial closure report along with necessary required

clearances.

10) The requirement of the CP being achieved within 180 days of the Appointed Date under
Article 2.2.2 is reiterated in Article 6.1.2. of the Contract. Additionally, Article 6.1.2 of the
Contract also provides that if financial closure is not achieved within the stipulated period of
180 days from the Appointed Date, then the Concessionaire would be entitled to a further
period, not exceeding 30 days, subject to payment of damages to MCG of a sum calculated

at the rate of 0.1% of the performance security for each day of delay.
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11) Despite the contract being executed in the year 2017, almost 06 years have lapsed,
however, the Concessionaire could not achieve financial closure [Please Confirm]. Whilst
MCG has been patient and cooperative, there have been no steps taken by the
Concessionaire to expedite the achievement of its financial closure. Despite repeated
reminders to the Concessionaire regarding the same and numerous commitments made by

the Concessionaire assuring MCG of the same which never came to fruition.

12) Hence, the Concessionaire was required to achieve financial closure within 180 days i.e., by
10.02.2018 and at the latest by 12.03.2018, subject to payment of damages. However, the
same was not achieved by the Concessionaire. Accordingly, since the Concessionaire did not
rectify its lackadaisical attitude aboul fulfilling its commitments as per the Contract and
failed to achieve the finanaal closure and submit its report to MCG in accordance with the
terms of the Contract, MCG is now constrained to take remedial steps under the Concession

Agreement.
C. Failure in Processing and Disposal of MSW:

13)As per Articles 5.5, 5.6, 5.7 and 5.8 of the Contract, the Concessionaire was contractually
liable to (i) ensure the primary collection of waste from the point of generation, (ii) setting
up of secondary collection points for storage of waste, (iii) transportation of waste from
secondary collection points to the processing facility and (iv) processing and disposal of
MSW respectively. However, since the very inception of the Contract, the Concessionaire

has shown blatant disregard to the aforesaid contractual provisions.

14) Further, Article 5.3 requires that the Project be operational on all days of the calendar year,
however, the Concessionaire has failed to ensure the same. Instead, the Concessionaire on
multiple occasions has given bascless excuses such as rainfall in order to escape from

fulfilling its contractual obligations.

15)Moreover, the Concessionaire’s excuse regarding the processing of waste being
extracontractual is also wrong and an attempt to evade its contractual obligations. Such
failure on part of the Concessionaire is in complete contravention of the terms of the
Contract as the same is categorically specified under Articles 5.3 to 5.8 along with Recital
“E” of the Contract.



16) Please note that the inefficient Solid Waste Management ("SWM") in the city is solely due
to the failure of the Concessionaire in fulfilling its obligations under the Concession
Agreement and has created an alarming and hazardous situation for the residents. The
mismanagement and chaotic disruption of services at all the levels starting from shoddy
door to door collection, non-transportation of solicd waste from the secondary collection
points to the Bandhwari site, as well as not selting up the Waste to Energy Plant (“WtE

Plant”) and development of other processing facilities at the Bandhwari landfill site.

17) Concessionaire has stopped transporting the waste from secondary collection points since
28.06.2023 citing some strike of its vendors. MCG has received numerous grievances from
the atizens and RWAs regarding sloppy door to door collection and consequent dumping at
unauthorized sites. The mismanagement has been quoted by the national newspapers,
which published several stories about the huge dumps of waste being accumulated at
various secondary collection points all over the city. The Situation has brought immense
disrepute to the millennium City of Gurugram, aspecially in the light of the city hosting

several events for the G-20 Summit,

18) Multiple meetings were held with the Concessionaire, howaever, it deliberately failed to start
the operations to their requisite capacity. Numerous notices have been served which include
but arent limited to MCG/JC-SBM  /2023/820, Dated:- 05-07-2023. " JE:
SBM/MCG/2023/881, Dated:- 18-07-2023,MCG/IC-SBM /2023 /874, Dated:- 18-07-
2023,P'TCG_;’JC~SBM/}’U)3}857,Datcd:- 15-07-2023,MCG/IC-SBM / 2023/843, Dated:-10-07-
2023,MCG/EE-SBP-’I/CFMS!.?OE3;2?.398,Dated:~.l?-O3-?OB,MCG/EE-SBM/ 2023 /
22859,Dated:—15-07-2023,MCG/ADCMC—IV,/ZO?_.?/13389,Dated:-26-04—2023,MCG/EE-SBM

. /CFMS /2023/22398,Dated:-,l2~D7-2023,MCG/AE-SBI‘-’I/2023;'22145, Dated:-10-07-
2023,MCG/IC-SBM/ 2023/950, Dated:- 02-08-2023, MCG/IC-SBM/2023/935, Dated:- 29-07-
2023, in the last one month but the Concessionaire has not complied with any directions or
acted upon its own assurances, to resolve the issue of waste accumulation. It has deployed
very few namesake vohicles which are not sufficient to manage the huge waste collection in
the city. Its inability (o deploy additional vehicles and allocate sufficient resources to resolve

the situation has demonstrated a blatant disregard to contractual obligations and a lack of
concern for the welfare of our citizens.



19) Despite several requests and written correspondences, including but not limited to letters
dated 05.07.2023, 10.07.2023, and 15.07.2023, wherein the Concessionaire was asked to
€nsure proper collection and disposal of waste, the Concessionaire has repeatedly failed in
adhering to its contractual obligations of properly collecting and disposing of waste. The
Concessionaire's failure to perform its obligations under the Contract and consequent
breaches, inactions, and failure to comply with the contractual terms brought the city on the
brink of an epidemic outbreak due to the acute unhygienic living conditions Created as a

result of the Concessionaire’s dumping of huge mounds of garbage at several places.

D. Underutilization of Processing Sites

20) MCG identified and handed over 05 additional sites for waste processing so that the quantum
of wasle at Bandhwari may be reduced, namely Beribagh, Sector-44, Badshahpur, Darbaripur
and Carterpuri. A committee of MCG officers visited the above-mentioned sites on 12,07.2023
and observed that even these additional sites were in bad shape and underutilized, The
Concessionaire is neither maintaining any records at the Waste Processing Facility Centers
("WPFCs") nor d]spos'rng/processmg of the dry and wet waste in 3 segregated manner, rather
recklessly dumping mix wasle on the sites. These sites which are a result of haphazard
dumping of waste instead of meticulous waste Management, have thus, become a menace and

are now causing environmental and public health hazard.

21)1t was also observed that a large quantity of wet waste was further being transported to
Bandhwari landfill site without being processed and was mixed with other dry waste, This
Mismanagement compelled MCG to undertake the proc@?mg of waste on its own at the risk
and cost of the Concessionaire. Dumping of unprocessed ;ﬁaste at Bandhwari site s causing
burden on the land meant for setting up the WtE Plant and SLF. Moreover, such failure on the
part of the Concessionaire in not utilizing the sites in 3 Proper manner is also in contravention
of the directions passed Dy the Hon'ble National Green Tribunal. A notice in this regard was
also issued to the Concessionaire on 18.07.2023 but no Improvement has been observed
regarding waste processing at these sites, which demonstrates the thoughtless attitude of the
Concessionaire and constitutes a material breach of its obligations under the Concession
Agreement amounting to Concessionaire’s Event of Default.



E. Failure to set up the Processing Facility

22)One of the primary obligations of the Concessionaire under the Concession Agreement was
to set up the Project Facilities, 1.e., the infrastructure to be created for processing of MSW
prior to its final disposal at engineered sanitary landfill site. The concerned Project Facilities
also included a WiF Pant having capacity of at least 10 MW and treatment of organic
fraction by biological processing (composting, bio-methanation). MCG transferred the
possession of the requisite land to the Concessionaire in September 2017 and even
executed a lease deed in its favor for the said land in September 2018. However, despite
MCG having fulfilled all corresponding obligations for this purpose, the Concessionaire has

unjustifiably delayed the setting up of the concerned Project Facilities,

23) Further, as per Article 2.8(f), the Concessionaire consistently delayed the commencement of
the works by failing to re-claim the required land for the WtE Plant by deploying suitable
technology/processes to manage the waste piled up at the existing site. This issue was
highlighted to the Concessionaire multiple times including the meeting dated 12.10.2019;

however no corrective Measures were taken by the Concessionaire.

24) Owing to the Concessionaire’s failures, MCG was constrained to take up the works of the
Concessionaire on its own al the risk and cost of the Concessionaire for reclaiming the land
by way of treatment of legacy as well as fresh waste. MCG re-claimed 10 acres of total land
for the WtE Plant and informed the Concessionaire of the same vide letter dated 07.12.2021
and requested the Concessionaire to start the work of erection of WtE Plant immediately.
But the Concessionaire not only failed to start the construction of the WEE Plant, but has not
even finalized the structural drawing, designs etc. till date. Additionally, the appointment of
EPC contractor, financial closure for the WLE Plant and procurement of equipment of WtE
Plant have also not been cencluded. All of this demonstrates the careless attitude of the
Concessionaire and constitutes a material breach of its obhgations under the Concession

Agreement,

25) Further, MCG had handed over about 30-acre land to the Concessionaire at Bandhwari for
seting up the Integrated Solid Waste Management (“ISWM ") project which includes WtE
Plant, SLF and fresh waste processing facility. As per Clauses 3.1 (a) & 7.1 (f), site was to
be handed over to the Concessionaire on “as /s where /s basis“and the Concessionaire was
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required to occupy and use the site properly. However, the Concessionaire failed to do the

same.

26) In terms of Clause 1.1.38, the Sanitary Landfill Site was to be developed, constructed and
operated by the Concessionaire at the allocated site l.e., Bandhwari in Gurugram in
conformance with the SWM Rules, Further, in terms of Clause 1.1.92, Residual Inert Matter
Mmeans the inert matter left for final disposal in Enginecred Sanitary Landfill Site after
processing of the SWMm Dy one or more of the relevant Project. It is to be noted that the
Concessionaire has neither SCL up the processing facility nor developed the SLF. Moreover,
in blatant vialation of SWM Rules, 2016, the Concessionaire is creating huge dumps of
mixed waste at the Bandhwari site instead of ulilizing the site for processing residual waste

only.

27)MCG is constrained to execute the work of processing of the accumulated waste which
would not have accumulated if the Concessionaire had slarted lreatment and processing
along with the establishing and Operaling the WLE Plant as per the timeline stipulated in the
Concession Agreement, he work undertaken by MCG is being carried out at the risk and
cost of the Concessionaire and more than Rs. 95 Crores have been spent on treatment of
waste as per the SWM Rules, 2016 and further WOrks amounting to more than Rs. 250
Crores have been allolted or are in the process of allotment, expenditure for which is
recoverable from the Concessionaire, among ather costs and damages incurred by MCG.
The Concessionaire is llable to compensate the amount spent by MCG in executing the

contractual obligation of the Concessionaire under the Concession Agreement.

28) It is also pertinent to mention Clause 5.8(j) of the Concession Agreement which requires
that the Concessionaire has to ensure treatment and safe discharge of leachate generated
from Processing Facility & SLF. But Concessionaire failed to manage the leachate generated
at SLF as both Disc Tube Reverse Osmosis ("DTRO") and Leachate Treatment Plant
("LTP”) are non-functional and leachate has started accumulating into the natural pond
located at the backside of SLF site and forest arca around the SLF. Hence, Concessionaire’s
continuous violation of environmental norms and regulations poses significant health and
safety risks to the nearby villagers. This mismanagement of leachate at the landfill site is
completely against the SWM Rules, 2016, which the Concessionaire is boung to comply
with, as per the terms and conditions of the Concessionaire Agreement,



29) As per Article S, Clause 5.3 (h), the Concessionaire was obligated to take care of the health,
security, environment and safety aspects of the Project at all times during the Concession
Period. Despite being obligated to do the same, the Concessionaire has repeatedly displayed

an impetuous allitude throughout the validity of the Concession Agreement,

30)The aforesaid deliberate lapses and failure on part of the Concessionaire constitutes a
material breach of its obligations under the Concession Agreement and qualifies as 3
Concessionaire’s event of default,

F. Inability to provide safety equipment:

31) Further, in accordance with Article 5, Clause 5.3(k), the Concessionaire was supposed to
bear all expenses towards uniforms, safety gear and waste handling equipment for all waste
lifters and drivers, Instead of taking care of its ooligations, the Concessionaire only provided

limited PPE kits to workers that too afier répeated reminders from MCG,

G. Inability to obtain fitness certificate for vehicles:

32) Additionally, as per Article S, Clause 5.3 ("), the Concessionaire was obligated to obtain
approval from the transport department as applicable along with obtaining fitness certificate
for the vehicles each year before the due date. However, the Concessionaire failed to not
only obtain the approval from the transport department but also failed to obtain the fitness
certificate for vehicles ecach year before their respective due dates. This action of the
Concessionaire is in contravention of the Concession Agreement and amounts to an Event of

Default,

H. Failure to install CCTV cameras:

33) Further, as per Article 5, Clause 5.3 (0), the Concessionaire was supposed to install CCTV
cameras at various processing facilities, however, despite repeated reminders the
Concessionaire failed to do the same and expressed No sincerity towards achieving the
objectives of the Concession Agreement.



PAC 26
I Failure to achieve COD within stipulated time period:

34)In addition to the alorementioned, as per Clause 5.3 (q), the Concessionawe was supposed
to achieve the COD within the time stipulated in this Agreement, however, the
Concessionaire not only failed to achieve the COD within the time stipulated, but it also
went onto seek multiple extensions as also demonstrated from Concessionaire’s letter dated
17.11.2023. The extended time sought for achieving COD is a direct display of
Concessionaire’s Insincerity and lack of Interest in realizing the objective of the Concession

Agreement and fulfilling its obligations.

35) Further, as per Article 5, Clause 5.3 (r), the Concessionaire was obligated to remedy any
defects as pointed out by Participating ULBs in the Inspection Report and furnish a report
regarding the same within the stipulated time period. The Concessionaire, despite repeated
reminders and requests by the designated ULBs to remedy the defects, failed to do the
same. The failure to act on designated ULB's requests and reminders have led to multiple
material breaches by the Concessionaire and the same has resulted in an environmental

menace.,
J. Failure in Monitoring and Inspection:

36) According to Article 8, Clause 8.1.1, the Concessionaire was required to submit a monthly
report to MCG, within 7 days after the ending of each month, bringing oui in detail the
progress of the work undertaken and organize monthly review meetings on the Processing
Facility, including the WtE Plant, other project facilities, the quantity of MSW collected,
processed and disposed, and any other relevant information. However, the Concessionaire
has failed to submit such monthly reports to MCG despite being given several reminders for

the same.
K. Failure to implement IEC Activities:

37)Under Article 5.10(c), the Concessionaire was required to organize training programs for
Resident Welfare Associations ("RWAs”) to motivate the community towards waste
management for ensuring the Sustainability of a system at least once in three (3) months

for first year of operations and thereafter at the interval of six months for balance



concession period, however, the Concessionaire has failed to organize even a single training

Program in past 2 years.

38) Further, as per Article 5.10(d), the Concessionaire was required to submit an annual
Program of the IEC activities planned for each year (on a monthly basis) to the ULB/ PMU
within the first month of cach calendar year clearly notifying the components & expenditure
under each head of expense, however, the Concessionaire has failed to submit an annual
program of the [EC activities planned for each year (on a monthly basis) to MCG thereby,
constituting a breach of its obligations under the Concession Agreement and therefore

amounting to Concessionaire’s Event of Default,

39) The present situation of waste collection and transportation is very poor and large number
of complaints are being received on daily basis which are not being attended to and the
waste is gelting accumulated not only at secondary collection points but also along the
road, open spaces, sNopping centers etc, Such indiscriminate disposal of waste directly on
the road has led to g multitude of detrimental consequences that pose a significant risk to

public health, environment, and the overall wellbeing of the community,

40) The situation has reached such an alarming state that it has triggered widespread prolests
by the locals, who have taken to the streets with banners and slogans, demanding
immediate action to address this growing menace. The Hon'ble National Green Tribunal
("NGT") has taken a Serious cognizance of the same in OA No. 473 of 2023 and has
constituted a Joint Committee consisting of Deputy Commissioner, Gurugram and one
representative from Haryana State Pollution Control Board (HSPCB) (o visit the sites. MCG
has conducted a survey of the situation of waste dumped in the cily and made an
assessment that an estimated 21683 MT of solid waste was lying scattered across the
locations of secondary collection points in the .city as on 28.11.2023. The same is furthaer
increasing day by day. This is an alarming situation which poses a threat not only to public
health and hygiene but also undermines the aesthetic and ecological aspects of the

concerned cities.

41) The aforementioned instances of the Concessionaire’s failures stand in gross violation of the
terms of the Contract and amount to Events of Defaull in terms of Clause 12 of the
Concession Agreement. MCG has time and again requested and issued several written

correspondences and reminders to the Concessionaire to rectify the said contractual lapses,
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including but not limited to letters dated 30.05.2022, 30.06.2022, 12.07.2022, 22.09.2022,
14.07.2023 and 15.07.2023. However, despite the said letters and the Concessionaire’s
Corresponding and repeated assurances, the Concessionaire has till date not made good on

the said assurances and continues Lo violate the concerned obligations with Impunity,

42) MCG and MCF are responsible for providing a clean, healthy, and safe environment to its
citizens residing in the Faridabad and Gurugram clusters. However, owing to the gross
violation to the terms of the Contract by the Concessionaire, MCG and MCF have been
receiving multiple complaints from its citizens redarding the degrading living and
environmental conditions in their respective residential areas due to improper disposal of
waste which is ruining and tarnishing the image and reputation of MCG and MCF. Whilst
MCG and MCF are committed to providing a safe and healthy environment to its citizens, the

Concessionaire’s actions are appalling and completely unacceptable as explained.

43)Accordingly, in terms of Article 12.4(a)(ii) of the Contract, the instant Preliminary
Termination Notice is being issued o the Concessionaire wherein the Concessionaire is
being called upon to make good its contractual obligations and submit with MCG a proposal
detailing its plan to cure the above-mentioned Event of Defaults i.e., the Concessionajre’s
rroposal to Rectify. In the event, no proposal is received from the Concessionaire within a
period of 30 days from the receipt of this notice, MCG will be constrained to take all actions
available with it under the Concession Agreement including termination of the Contract by

issuing a Termination Notice under Article 12.4(c).

44) The present notice has been issued without prejudice Lo MCG's position and legal rights. No
contents of this notice must be construed to be abandonment and / or waiver of any legal
rights, privilege or entitlement of MCG under the Concession Agreement and / or other

remedies available to MCG in law, each of which are expressly reserved.
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Commissioner,
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A copy of the above s forwarded to the following for information and necessary action
please.

1, Chief Secretary to Govt. of Haryana.
2. Principal Secretary Lo W/Chief Minister, Haryana, Chandigarh.
35 Director, Urban Local Bodies Haryana.
4. CMC, Municipal Corporation, Faridabad.
5 Additional Commissioner, Municipal Corporation, Gurugram.
6. All Joint Commussioners, Municipal Corporation, Gurugram.
7 Superintending Engineer, Municipal Corporation, Gurugram,
8. Chief Account Officer, Municipal Corporation, Gurugram.
9 Executive Engineer-SBM, Municipal Corporation, Gurugram,
L0 Consultant - SBM, Municipal Corporation, Gurugram.
1Ll Consultant — Wik, Municipal Carporation, Gurugram
422, Consultant SBM Financial, Municipal Corporation, Gurugram.
13. PA to CMC, Municipal Corporation, Gurugram,
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Commissioner,
Municipal Corporation

Gurugram



